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““That this House do agree with the
Thirty-fourth Report of the Business
Advisory Committee presented to the
House on the 7th April, 1969.”

The motion was adopted.

MR. DEPUTY-SPEAKER : The House
will now adjourn for lunch and meet at
2-15P. M.

13.15 hrs.

The Lok Sabha adjourned for
Lunch till fifteen minutes
past Fourteen of the Clock.

The Lok Sabha reassembled after
lunch at eighteen minutes past
fourteen of the Clock.

[SHRI VASUDEVAN NAR in the Chair]

DEMANDS FOR GRANTS-—Contd..
MINISTRY OF EXTERNAL AFFAIRS—Contd.

SHRI S. M. BANERJEE (Kanpur) :
Sir, I want to raise a Point of Order under
Rule 376. Itisa very serious matter. I
would like to draw your attention to Rule
340. The business before the House is that
we are discussing the grants of the External
Affairs Ministry. Under Rule 340 the
debate on this may be adjourned. I will
explain why. I have just got information
from Calcutta—a telephonic message—that
there has been a brutal firing on Defence
employees working in the Gun and Shell
Factory at Cossipore. West Bengal. This
happened when they were going in this
morning, and five employees have been
killed. There are about 10,000 employees
there 1 would suggest to you that either
this House shall be adjourned and we should
discuss this or the Hon. Minister for Parlia-
mentary Affairs should ask the Defence
Minister and the Home Minister to come
here and make a statement, because five
employees have been killed there is going to
be an all-India strike. Moreover, I am
the President of All India Defence Emplo-

- yees Federation, and the Defence people
have sent me a message. I want a sfater
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ment to be made by the Minister of
Defence.

SHRI JYOTIRMOY BASU (Diamond
Harbour) : We have tabled an Adjourment
Motion today.

SHRI NARENDRA SINGH MAHIDA
(Anand) : It is a State subject.

SHRI JYOTIRMOY BASU: The C.R.P
is not a State subject.

SHRI S. M. BANERJEE : How can you
say that it Is State matter ?

MR. CHAIRMAN : Mr. Banerjee, will
you please address the Chair ? There should
not be any cross talks.

SHRI S. M. BANERJEE : I will do
that,

SHRI JYOTIRMOY BASU : The hon.
Memb-r said that it is a State subject. To
rule the Colonies the Central Government
is sending all the goondas there,

MR. CHAIRMAN : Mr. Basu, kindly
resume your seat. The matter is most im-
portant. The Speaker has ruled more than
once that at this time such issues cannot be
raised In this manner. However important
the issue may be, it has to be raised by
giving proper notice. I hope such a notice
will be considered by the Deputy Speaker
expeditiously because the matter is very
urgent and important. As the matter is
raised in the House, naturally the Minister
of Parliamentary Affairs may convey the im-
portance of the matter to the Ministers con-
cerned.

SHRI JYOTIRMOY BASU : We have
also tabled an Adjournment Motion.

MR. CHAIRMAN : Order, Order. That
is enough for the time being.

SHRI S. M. BENRIJEE : I want to give
a personal explanation.

MR. CHAIRMAN : No personal ex-
planation is needed for this now.
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SHRI JYOTIRMOY BASU: Mr.
Chairman, Sir, before you proceed with the
business of the House, I want to raise a
question involving a breach of privilege of
the House and of an hon, Member. A
series of serious allegations of tax evasion,
corruption, bribery......

MR. CHAIRMAN : Mr. Basu, I hope
you will raise the matter in the proper form.

SHRI JYOTIRMOY BASU : I have
seen the hon. Deputy Speaker and I told him
that I would raise the matter before the
House.

MR. CHAIRMAN : I have no instruc-
tions from the Deputy Speaker about the
same,

SHRI JYOTIRMOY BASU : I want you
to give me only two minutes. Then, you
can give your ruling and we will abide by
that.

MR. CHAIRMAN : I caonot give any
ruling on the matter. As far as the matter
is concerned, it is not on the Agenda and
I have no instructions form the Dzputy Spea-
ker about this.

SHRI JYOTIRMOY BASU :.........and
mal-practices have been published in a front
page leader article of a much circulated in-
dependent Calcutta Weekly Darpan in its
issue dated 28-3-69 against an hon. Member
of this House and a form:r Central Law
Minister, Shri Ashok Sen uader the caption
“*Shri Ashok Sen is in danger with his black
monsy, Incometax D:partm:nt wanting
enquiry through CBL.>* It has been alléged,
mainly that during 1960-63 when he was a
Central Minister he was earning piles of black
money and using them in different business
through dummy p:rsons; floating bogus or-

isations and c« ies; that he took
money from Shri Shanti Prasad Jain so that
he could give legal opinion ian favour of his
Company, B:nn:tt Colemin and C). whose
case was pending before the Law Miaistry
and also P. L. Talukdar of Hindustan Pil-
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SHRI JYOTIRMOY BASU: All his
company shareholders and the lenders were
bogus; creation of a bogus organisation by
name National Publicity Forum and for
newsprint, highly inflated circulation shown
of his daily paper, Basumati, as one lakh
against actually of 65,000 by showing bogas
newsprint......

MR. CHAIRMAN : Please resume your
seat. Nothing will be recorded. This can~
not go on like this.

SHRI JYOTIRMOY BASU : **

SHRI V. KRISHNAMOORTHI : (Cad-
dalore) : Sir, is it proper on his part......

MR. CHAIRMAN : Mr. Krishna-
moorthi, Mr. Sharma, all of you please re-
sume your seats, I will minage Mr. Basu.

SHRI JYOTIRMOY BASU : Sir,......

MR. CHAIRMAN : Mr. Basu, you give
proper notice and raise it at the proper tims.
It may be an important matter, but [ am
not concerned about it, as it is not on the
Agenda. Let us proceed with the Business of
the House which is on the Agenda. Dr.
Ranen Sen.

**SHRI JYOTIRMOY BASU rose —

MR. CHAIRMAN : If he persits in this
nothing more will go on record. Dr. Ranen
Sen.

SHRI N. K. Sanghi (Jodhpur) : On a
point of order.

MR. CHAIRMAN ; Everything is over
now,

SHRI N. K. SANGHI : It is another
matter I am raising. When he has raised
one matter, I should also be allowed to raise
another matter with which I am concerned.
It is a matter of disrespect to the Chair. I
want to draw your attention to the fact that

kington and Co.

MR. CHAIRMAN : Mr. Basu, will you
please resume your seat ?

y day there were certain call attention
notices given with regard to the doctors’
strike.  Earlier it was rejected. Later,
certain call-attention notices were accepted
and the Chair was good enough to say that

**Not recorded.
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[Shri N.K. Sanghi]

all those call attention notices would be
clubbed together and the members concerned
given an opportunity to put questions. I
want to bring to your notice that this was
not done. I think this is gross disrespect to
the Chair and also to the members who had
tabled call-attention notices.

MK. CHAIRMAN : I do not know
where the member has this informatien......

SHRI S. M. BANERIJEE : He
heaviest member. -

is the

MR. CHAIRMAN ; I.because I am
told that all the notices were balloted; even
those which were disallowed were revived
and they were all balloted together. This is
the information given by the Secretariat and
I have to go By it, unless it is proved othet-
wise. The member has got other remedies
for the same. I hope he will not raise the
matter here again,

The hon. Minister will reply to the
debate at 4.15 P.M. Dr. Ranen Sen.

DR. RANEN SEN (Barasat) : I had just
started yesterday when the House took up
some other business.

1 see for the last seven years that
whenever foreign policy is discussed, there
has been attack on Government on the ques-
tion of the policy of non-alignment which is
being followed by Government, which has
been acclaimed in this House in the past.
The main point raised was that it was the
fault of the non-alignment policy that is at
the root of all this trouble that is taking
place, that is at the root of the fall ia India’s
image in the comity of pations. I want to
say that the malady lies somewhere else.
The malady is that whatever anti-imperialist
content there was in the non-alignment
policy in the past—and it was not a big con-
tent-that is new gradwally being wiped out,
diluted and eliminated from our foreign
policy. ‘Foday the non-alignment policy is
more Or less fated; it has b
-passive, suffering from inanity. That is why
today we find the image of India geing down
in' Asia, Africa, Latin America and other
continents.

I can make a comparison. In 1955-56,
in the Ministgy's report we used to find
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such expressions as—‘the Government of
India have made clear their sympathy with
the nationalist movements in Tunisia,
Algeria, Morozo® and so on and so forth ;
‘India is interested in enlarging the area of
peace and opposes all forms of racial domi-
nation etc.” But today we will not find
any mention of what is happening in this
world, how the imperialists are behaving.
In this report, you do not even find any
mention of the frexdom fighters of Angola
and Mozambiqus who are fighting against
the imperialism of Portugal, a Nate power ;
there is no mention of how the Wilson
Government’s army is raping Anguilla, hew
American imperialism is carrying on its dep-
redations in Vietnam, how it is intrigueing
and informing in the internal affairs of
Loas and Cambodia.  None of these things
finds a place in the report submitted by the
Ministry for 1968-69. Yesterday, the

zputy Minister tried to say that the report
about the American attempt to establish
bases in the Indian Ocean was not true, be-
cause they have got information from the
USA and U. K. But I want to say that
not only in our papers, but in the American
papers also, it was reported that there is a
search for bases iu the Iadian Ocean by the
USA and U. K. This is dus to the fact
that gradually the Government is going away
from the path of non-alignment that the
Government profess till now. The Govern-
ment of India is blind to the CIA activities
in India. One Mr. John Smith, a formes
CIA agent, has exposed in his book an ex-
Brigadier, E. T. Sen to be a CIA agent.
In E. T. Sen versus D. P. Siaha case, the
Delbi Court issued summons to be served
on clerk of the U. S. Embassy for the veri~
fication of a specimen handwriting which #s
aHeged to be the handwriting of John Smith
in order to give justic to the Indian citizens.
Even though he is a clerk and not a diplo~
matic personal, it isa damn shame that he
is being given protection of diplomatic immy~
nity, ueder the pressure of the American
Embassy. Will the minister explailn why
dipl tic i ity was ded to him ?
The income of this gentleman, E. T.Sen,
is not more then Rs. 1500 per month. But
ia this;case, he is employing such aa out-
standing lawyer like Mr. Chagla, M. P. pay-
ing him Rs. 3000 per day. He has also
employed one Mr. Sarin who is the counsel
for the American Embassy here and who
appears on behdlf of them. One is surely
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entiled to conclude, therefore, that there is
a connection between the American Embassy
and this gentleman. It is known that a fabu-
lous amount of money derived from PL 480
is spent by the U S Embassy. = At present,
they have got Rs. 98 crores, probably more
than the revenue receipt of the Assam
Government to spend in India. There are
spending it for various purposes.

There is infiltration in the services and
also in educational institutions in the name
of Foundations, etc.
blind to all this. In the name of Innocent
Indo-US cooperation, there is a publication
called Participant Jounral. The printer
and pulisher of this journal is one of
Dr. John P. Lewis, Minister-Director, U. S.
Agency for International Development
Mission to Iadia, New Delhi. The editor
is Dr. V. M. Kapuira. On the front page
and back page of this journal, there is the
coat of arms of the U. S. A. Inside there
is the emblem of India. Has India become
the 53rd State of USA ? One can under-
stand cooperation and goodwill. Two flags
could be printed side by side, But are we
becoming a subservient colonial country ?
This is how things are proceeding in India
and our Government is covering them up
under the pressure of American imperialism.
Shri Mohan Ranade openly made this state-
ment in the Indlan press that the Govern-
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matic recognition to GDR because the
German Federal Republic and its Hallstein
Doctrine pressurise on the Government of
India not to give recognition.

In the Rajya Sabha there was a
debate on a resolution to give recognition
to GDR, All the parties in Rajya Sabha
except, of course, the Swantra Party
almost unanimously supported the resolu-
tion but the Government of India did not
give any answer to that debate,

Then comes the question of our
relations with the British Commonwealith.
The Wilson Government refuses to apply
military sanction against the Ian Smith
Government but readily invades the small
territory of Anguilla while, according to
a newspaper report, only one rifle or
gun could be found in that island. Itis
high time that we wake up and quit the
Commonwealth. After all, what is the
benefit ? The Immigration Act prevents
Indian citizens from going and settling
there. People of Indian origin having
British  passposrts are not allowed to
settle there, The latest example is of the
Transport Authority in  Wolverhampton
which has ordered that all Sikh people
from India should shave of their breads.

Such indignities are being hurled on
Indians and still we refuse to leave the
Cc hh. It was said that we

ment of India have not tried for rel of
Shri Ranade and Dr. Mascaranhas who is
still in jail. He has openly stated that
4000 Portuguese prisoners of war have been
released by Government of India unila-
terally. Under whose pressure did the
Governmeat of India do this thing ?

Another instance of pressure from the
imperialist side is the instance of our refusal
to give recognition to the German Democra-
tic Republic. It is known to the Minister,
to the Governm:nt of India and to the
people of India that this is a State born out
of the ruins of fascism, it is a peace-loving
State, a fast-developing State, economically
getting more and more powerful every day
and very friendly to India. Such a State
remains ostracised by the Government of
India. Even a small country like the United
Arab Republic has political relations with
the GDR and has accorded diplomatic re-
cognition to it. Even small countries like
Burma and Ceylon have relations with GDR.
But our Government is afraid of given diplo-

have some economic advantage accruing
out of our membership of the British
Commonwealth. The latest report of the
British Trades Council recommending to the
British Government to impose 50 per
cent tariff duty on Indian cotton goods
affects our people so much that even the
Federatian of Indian Chambers
of Commerce and industry have
started chrieking that this is an attack om
the Commonwealth preference that India
used to enjoy. So, it is either in the
interests of the people of India, nor in
the interests of the Government of India
that we should remain  within the
Commonwealth. Rather, it is a matter
of prestige for India that we quit the
British Commonwealth b:cause there is no
no justification for remaining inside the
British Commonwealth.

Then, much has been said by hon.
Members about the tour of our -Prime
Minister, Shrimati Indira Gandhi, to
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[Dr. Ranen Sen)

Latin America, Australia and South East
Asia. They have said it was a succesful
tour. I want to ask the Prime Minister
whether she knows that all those States
in Latin America that she visited are
statellites of Amecrican imperialism. She
did not visit Cuba, which is building
socialism and is fighting against imperia-
lism. And ft is an irony of fate that
during her tour she wanted to go to
Peru but because of a coup d’etat she
could not go there. Ssmilarly, she wanted
to go to Panama, But, on the eve of
her departure to that country there was a
coup d’etat there and so she could not
go there. All those countries she visited
are either dictatorial or under the tutelage
of American imperialism.

Then she visited some South East
Asian couatries. It is necessary that we
should have good-neighbourliness and

economic co-operation with those countries.
Yet, India should be a little vigilant about
the role of some of those couatries also.
Itis a well-known fact that Australia, as
a member of the ANZUS powers, is
connected with American army imperialism.
Today when even Britain wants to quit
Singapore, the Australian army is not
prepared to quit that area of South East
Asia, It is fighting shoulder to shoulder.
side by side wiih the American army
against the Victnamese pzople in Vietnam,
Therefore, any overtures from such
governments as of Philippines, Australia,
Malaysia or Thailand should bs taken
with a grain of salt, as they are directly
or indirectly under the tutelage of American
imperialism.

An attempt is being made today to
build up a defence pact. The Prime
Minister has rightly rejected that idea.
But another idea is going round in that
area for a regional co-operation pact.
What that cooperation pact is God alone
knows. I fear that this is an attempt to
rope in countries like India. So, India
should be cautious against any such
tempts, particularly when they come from
countries which are connected with
American imperialism.

The policy of non-alignment pursued by
this Government brought India some
prestige in the world As this policy is
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getting more and more emasculated and as
the government is following a more passive
policy we find that India’s image is going
down., The remedy for it is not to discard
this policy of non-alignment but to follow
this policy more vigorously, the main con-
tent of which is anti-imperalism, the main
content of which is to stand by the people
who are fighting for democracy, freedom
and socfal justice. If India pursues that
path, naturally the image of India will
shine better in the world.

Lastly, there is a small point about
Sikkim. In the Report there is some men-
tion about our relations with Sikkim. It is
better to have good relations with the
Government of Sikkim, friendly relations
with the Chogial, but is it known to the
Government of India that there is no
vestige of democracy in that State. India
is a country that at least professes demo-
cracy. Though internally we do not
observe much of the democratic methods
(An hon. Member : Question.), still we
profess it. But the Government of
Sikkim do not allow any democratic move-
ment to grow in that country. I have
before me a small paper, the Himalayan
Observer, published in Kalimyong. In
that paper there are stories of gruesome
suppression of the democratic movement in
Sikkim. This is also happening in Bhutan,
Therefore, without interfering in their inter-
nal affairs, can our Government not give a
piece of advice to the Chogyal and such
fellows not to pursues that method and to
have a little bit of the democratic liberties
for the people ?

SHRI INDRAIJIT GUPTA (Alipore) :
Gyalmo.

DR.
Gyalmo.

RANEN SEN: He says,

If India wants to play a role, India
should pursue a vigorous policy against
imperialism, for world peace, brotherhood
and fraternity with the people fighting for
freedom and social justice. Then alone
will the image of India shine brilliantly and
will India occupy a leading position in the
world today.

MR CHAIRMAN : Shri Supakar. I
have got a big list of Congress speakers
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with me ; so, you will kindly finish in 10
minutes.

SHRI SRADHAKAR
(Sambalpur) : I shall try.

SUPAKAR

Mr. Chairman, enlightened self-
interest should be the basis of our foreign
policy but it has often been suggested that
our foreign policy should be guided by some
allergies —allergies to USA is suggested by
some ; some people say that we should be
allergic to the USSR ; others says that we
should be allergic to the United Arab
Republic and others, to Israel and so on
and so forth.

We also find that it is suggested that for
the purpose of raising our image in foreign
countries, we should bs the very first
country to condemn some country or the
other whenever there is some conflict in
some part of the world. These suggestions
were made when the Arab-Israel conflict
took place last year and when the Czechos-
lovakia crisis came and we thought that
the role of the Minister of External Affairs
in India should be that of a Don Quixote
charging at windmills.

Now th indmill has app d in
the Indian Ocean and our Minister of Ex-
ternal Affairs is asked to charge at that
windmill in the Indian Ocean. I would
myself suggest such a charging, had I know
the cost of the armour, the horse and other
paraphernalia necessary fora Don Quixo‘e.
But I do not know whether it will bz
proper on the part of our country to divart
our attention from the north and look
south, b:cause we find that we have two
very powerful and very deadly enzmies on
our northern border.,

In this connection I must draw the
attention of our hon. Minister to two very
important events which took place last
month, in the month of March. The first
incident is the conflict between the Chinese
and the Russians which took place on the
2nd March, 1969, in what is called the
Damansky Island of the Ussuri River.

SHRI SWELL (Autonomous Districts) ;
Have you accepted that it is Damansky
Island ?
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SHRI SRADHAKAR SUPAKAR 1
Damansky of Chenpao, it does not matter.
It makes no difference.

SHRI SWELL : I thought you had ac-
cepted that.

SHRI SRADHAKAR SUPAKAR ; We
have found that the Chinese Pecople’s Re-
public have bsen taking a very bellicose
attitude towards several countries who are
their neighbours. Not only that. In 1967,
we found their behaviour and ill-treatment
to our diplomats, Mr. Raghunath and Mr.
Vijai and their subsequent dealings with some
of the officials of the British Embassy against
all diplomatic principles.

Now, only when in the first week of
March news filtered through newspapers and
radio that huge demonstrations were taking
place by the people of Russia before the
Chinese troops on the night of the 2nd March,
1969 against the pzople who were in the
island of Damansky, resulting in the death
of 31 officers and the men, the Russians,
and this was followed by the certographical
conquest or rather a claim by the Chinese
of a large portion of the area which
was for about a century under the occupation
of the Russians to the east of Chinese terri-
tory on the Pacific coast. There is a strange
similarity between this and the unprovoked
attack by the Chinese on the Indian territory
in October, 1962 followed later on by their
withdrawal. When they put forward a car-
tographical claim over a vast territory of this
land, in 1962, when the Chinese attacked
India, they advancad the argument that they
are not bound by the treaty entered into by
Dalai Lama with the imperialist British Go-
vernment. Similar ar for the support
of the present attack is advanced today by
saying that they are not bound by the treaty
of Czars with impzrialist China decades ago.
In the present conflict, we must disapprove
of the unprovoked attack by the Chinese on
the Russians. I am glad to learn that the
U. 8. S. R. has taken some Initiative......

SHRI SWELL : Is it Russian foreign
policy or Indian foreign policy debate ?

SHRI SRADHAKAR SUPAKAR :
Indian foreign policy. Both Russia and
China are our neighbours and, therefore, we
must make proper precautjons in that matter.
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I am glad to learn the that U.S. S. R. has
taken some steps to ease the tension between
the two countries. But I do not know how
far that will be successful. I also believe
China will not precipitate the conflict in spite
of the exchange of hot words between the
leaders of these two neighbouring countries,
In spite of the fact that China is in wrongful
occupation of a large part of the Indian
territory and in spite of the fact that China
has always been helping Pakistan in taking
a hostile attitude towards India, we do not
want the people of China and U. S. S. R. to
suffer as a consequence of the holocaust of
nuclear was which is bound to follow if the
conflict escalates.

We have noticed with dismay the increse
in tension in several parts of the world,
purticularly between Israel and U. A. R. and
the challenge to the UNO and world peace
on account of the members of the world body
like Israel not fulfilling the Resolutions of
the Upited Nations. Indeed, if the Resolu-
tlons of the U. N. are thus flouted by powers
either with or without connivance of their
more powerful friends, I am afraid that the
authority of the United Nations will be water-
ed down and if that happens, then the world
will be in great danger.

The dramatic events in Pakistan must
also be a matter of deep concern for all of
us. The history of 1958 is now being repeat-
ed. The people who had high hopes of res-
toration of democratic Government in that
country are now frustrated by the imposition
of martial law in that country and the taking
over of all powers of the State by Gen.
Yahya Khan. Though Gen. Yahya Khan
has declared that he is the head of a careta-
ker rule preparatory to the restoration of
democratic rule, it is diffficult to believe
how far his statement is sincere. I hope, he
will be true to his words and both the wings
of Pakistan will soon be governed by people
elected on adult franchise at an early date.

One word about the Indian Ocean.
Grave concern has been expressed by the
members of this House over the deploy-
ment of warships and nuclear submarines
of several nations, including the USSR,
USA and France, to the Indian Ocean.
Of course, 'legally, we have nothing to
say when something happens in the high-
scas, far far away from our territorial
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waters. But I feel that it is high time
that the United Nations and the
international lawyers of the world framed
suitable international law and enforced it
with universal consent, if possible, so that
the peace-loving nations may not be
subjected to attack from a long distance
from the sea. The law of territorial
waters was adequate when the firing range
of cannons was small. But with the
introduction of nuclear weapons and
intercontinental ballistic missiles, the restrie
ction on jurisdiction of land to a few
miles bsyond the shores has lost all
meaning. This must be looked into.

I am glad that, so far as Nagaland is
concerned, peace has been restored to a
large extent and there is not the same
amount of trouble that used to be there

a few months ago. I hope that the
conditions will improve

With these words, I support the
Demands.

SHRI  VISNANATHA MENON
(Ernakulam) : I have gone through the
Report submitted by the Ministry of

External Affairs and I agree fully with
Mr. Dwivedy’s opinion that it is a
catalogue of some tours conducted by
Ministers and  the Congress  President.
There is nothing enlightening about the
policy that we have been following for
the last 22 years. Actually if we study
the reports, we come to the conclusion
that there is a change of policy from what
we had been pursuing for the last so
many years. The Indian independence
movement has got a long tradition of
anti-imperialism. We were under imperia-
lism for more than 100 years ; we were
fighting imperialism and we have a long tra-
dition of anti-imperialism. Unfortunately, if
we look at the present policy followed by the
Indian Government, we will see that it
is losing its anti-imperialist fervour and
inch by inch we are going into the grip of
American imperialists. On the question of
Vietnam the policy followed by the Indian
Government and the steps taken by the
Indian Government really, according
to me, are deplorable. If we claim that
we are a socialist country, If we claim
that at least we are a democratic country if
we claim that we are anti-imperialist country
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we should help the national liberation front
of Vietnam, If we cannot give them
arms, at least we should allow others to
take arms to that country. We do no do
that and the role we have played was actual-
ly supporting the American imperialism to
have their own say and kill the people
there. Fortunately the heroic people
of Vietnam are teaching a lesson to the
imperialism. That does not mean that
Indian Government’s policy is vindicated.
15 hrs

If we go to other countries also, about
the African liberation movement or the
Latin American liberation movement, what
is our attitude ? We are only supporting
the actions taken by the American
imperialism. My friend, Dr. Ranen Sen,
was referring to the report of the tour
of our Prime Minister to the Latin
American countries. She has gone to
some countries, all stooges of American
imperialism. The people of Latin America
were fighting at every stage. Those people
were forgotten and our Prime Minister
was going there and supporting the
American imperialism and giving a glamour
to the American imperialism. She has
not gone to Cuba, a land where Fiedel
Castro, a young revolutionary fighting
alone against the American imperialism.,
She did not say a single word. Further,
we have not got any trade relations with
Cuba. It is really deplorable and what is
our attitude about other countries? Our
attitude is one of supporting the American
imperialism. Inch by inch we are dancing
to the tunes of America. Take the case
of the German Democratic Republic which
has got more connections with us. More
than Rs. 35 crores worth of trade is going
on between our country and GDR.
Even then we are not prepared to have
diplomatic relationship with the GDR.
Why ? According to me, only to please
the American imperialism. That is the
attitude that the Indian Government is
taking. We are expecting something
dynamic from you. We are expecting
something dynamic from the Indian
Government  against imperialim  and
something in favuor of the people who are
fighting all over the world against
imperialism. About Anguilla my friend
has said. I do not want to go more than
that. My humble submission is : on these
anti-imperialist points we should have
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taken up a strong, ferveant and very strong
stand, We have bungled and now what
is our position about our nsighbours ?

Take the case of Ceylon and take the
case of Nepal. What is our attitude towards
these small nations which are our nighbours ?
We are behaving like a big brother. We
should change our attitude towards Ceylon
and Nepal., If we persists in this attitude,
what will happen ? Naturally these Nations
also will become places where American
imperialism will dominate We should
settle the dispute with the Ceylonese people.
The so called chauvanistic cry of war against
Ceylon is nonsense. My humble submission
is that we must get our finshing right. We
must have the passage of shipping. At the
same time Ceylon must have the right to
obstruct the people who are illegal immi-
grants, going to Ceylon without any valid
permit. That right must be accepted to
by us. Itis very easy to have agreement
with them. Tall talk of war and such kinds
of things will only pave the way for the
American imperialism to step into the
Indian ocean and that will give rise to so
many problems in the southern parts of our
couatry.

On the question of China also we should
have a re-thinking. I am very happy that
on Pakistan our Prime Ministnr has said that
doors are open for negotiations. I welcome
that idea.  If press reports are correct, in
Burma, when our Prime Minister visited
that country, the Chinese representative also
was present for the reception. I do not
know whether it is correct. 1If itis correct,
it is a welcome thing. We should try to
negotiate whether it is Chou-En-lai, or Lin
Piao. We should negotiate and settele our
border disputes. Without that we are not
going to make much progress in our country.
But what is happening in our country is
this.  There is a Taiwan lobby here. There
is a lobby here and somebody is fighting
for Dalai Lama. Al these things are there.
All these are really the internal matters of
these countries ; we should not interfere
with them. We should settle our border
disputes. But what is happening is coun-
tary.

In the name of Gandhi centenary a
delegation from Taiwan came over here and
those people are propagating all over the
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land. They are doing propaganda work. to them now is the question of Sikh

Is it allowed, Sir? Is this diplomacy ?
Even a man without any knowledge of diplo-
macy would not have behaved like that.
So, the problem of settlement of border dis-
putes is a very important and urgent one.

Another thing is this. We should have
much more trade connections with Burma.
We should get rice from Burma. We may
export our textiles to Burma. We can have
far more trade connection with Burma. Like
that we should get rid our border disputes
with every country including Pakistan.

In Pakistan, the demmocratic movement
is developing. We should utilise this oppor-
tunity. We should have close contacts with
them, and better understanding with Pakis-
tan. War-cry and chauvinistic attitude will
not solve the problem.

Atout Pakistan, it is very easy to say,
war is a solution,  Actually war will never
be a solution. The solution is only through
negotiations. You can negotiate with
Pakistan and try to settle the border dis-
putes. The democratic movement in Pakis-
tan is catching up. I agree that is not an
easy thing, but we should pursue this app-
roach. Talking in terms of use of arms
against Pakistan and talking in terms of such
non-sense is not at all diplomacy, of the
20th century. It may be diplomacy of the
19th or 18th century but not of the 20th
century. Now, we should try to settle our
border disputes.

I would request the hon. Minister to
take up courage and fight against imperialist
forces of the world and go to the rescue of
the African people, the Latin-American
people and the people of South-East Asia
and against the fight in Viet-Nam. They
must have the courage to fight out imperia-
list forces in all these regions.

Then I come to the Commowealth,
What is the Commonwealth, Sir ? I do not
want to go into the det ils, because I do
not have the time. Even our Sikh friends
know this. For their turbans, for their
beards, in the Commonwealth, they showed
racial discrimination. It is apartheid in
a new form and still we are in the Com-
monweaith. [ do not want to say of those
things, or aboyt Rhodesia or Soyth. African

community. This Indian community has been
treated shabbily and insulted. I expect
that the new Foreign Minister will come
out courageously and take some bold stand
on these issues. But therz is one little diffi-
culty which 1 appreciate because he is
in the Government and the Government of
India is being run by seventy-five monopoly
business houses. Naturally the interests of
these seventy-five monoply houses will
dominate. Whether the Indian Govern-
ment will come out successful in their fight
against imperialism or not is a doubtful
point. Eves than I, on behalf of my Party,
expect him to have a dynamic foreign policy
and to fight against imperialism and to be
the champion in the fight against imperialism.
Let him have the courage to come out and
raise our national dignity and honour and
let us be the champions in the fight against
imperialism which we were before we
became independent. Let us have that
glamour again. With these words, I conclude.

SHRIMATI TARKESHWARI SINHA :
(Barh) : Mr. Chairman...

MR. CHAIRMAN : The time is very
short and therefore you must must compress
your speech within ten minutes.

SHRIMATI TARKESHWARI SINHA
Sir, I rise to speak on this debate and nat-
urally I have to comment on the remarks
made by worthy predecessor who preceded
me. When I was listening to speech, I thought
that the time has stood still for him for the
last thirty years. He was still speaking in the
terms of those days when world was divided
into polarised entities and there was by
polarisation of the forces of the world.
Since then, time has moved so much of
which unfortunately the Hon. Member who
preceded me has not been aware. I could
understand sleep ; I could understand long
sleep. But I could never understand some-
body being Rip Van Winkle in foreign
affairs. He says that the Government of
India is dancing to the tune of Americans.
Which is that tune to which we are dancing
We have never heard it.

AN HON. MEMBER ;; Rock-n’-Roll.

SHRIMATI TARKESHWARI SINHA :
They know it more, They know the tec-.
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hnique of Rock-n’-Roll and therefore they
know probably those tunmes. I hope the
other countries to which they extend always
praises have also changed their voice and
therefore his master’s voice must also
change.

Government of India may have commit-
ted mistakes in the past. We are not
omnipotent. Only the Hon. Member has
the privilege of being omnipotent in evey-
thing. I never can claim and nebody can
claim that we have never committed mis-
takes  After all, foreign policy is a con-
tinuous assessmeat of the situation. It is
not only assessment of the situation, but
certain anticipation of the situation. There-
fore, certain assessments can be wrong.
But Government of India has kept its eyes
open. Government of India has also
changed according to the changing situations

in the world, Other powers have also
changed. Only then, Indian spokesmen
have not ch d. Unfor ly, they are

acting like bad lawyers, arguing the briefs
which neither gives advantage to the person,
nor the powers on whose behalf they, talk.
The hon. Member was talking about Cuba.
The way he was pleading eloquent about
Cuba, if even half of that warmth could be
givento other conatries, that would have
proved his objectivity ; but in their dic-
tionary this word does not count.

The Indian foreign policy cannot afford
to be hysterical. It can be a policy which
is firm and which is posirive, but it can
never be hysterical. Then also we cannot
ignore certain developments which have
taken place in the world, in the international
scene. No country in the world can afford
to ignore those things.

Sir, they have been talking about the
question of recognition. They have been
talking about non-alignment. But the per-
sons who talk about non-alignment most
vociferously are the same persons who plead
for alignment with a particular angle. Itis
they who want us to be aligned with all
countries near to the Soviet Union or China
but we should have nothing to do with
America, and we should have nothing to do
with other countries of the world, We
should positively sing to the tunes of Russia
or to the tunes @f China, if the hon, Mem-
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bers’ pleasure would have us to do it, but
we should not assess objectively the world
conditions and see how our foreign policy
should be moulded’. I cannot understand
this approach of maintaining permanent
enmity towards certain countries of the world.
They may not like the system of America ;
they may not like the system of some of the
eountries of Europe. But they must realise
that even those powers which were comple-
tely polarised in the past have come
together. The big powers, the Soviet Union
and America are together in so many
respects Actually, they are together in the
non-proliferation treaty, We are not with
them in that. (Interruptions).

You keep yourself te your own records ;
don’t try to be my record—gramophone
record. I am capable of speaking my own
mind ; I don’t speak other people minds.

They don’t realise that in the present
world today, even in the Western Bloc, the
the countrise of NATO have been trying to
evolve an independent approach to the pro-
blems. Naturally, the significance of
regional pacts have gone down for the
countries belonging to the Western Bloc.
But the clock has not moved for the hon.
Members, though it has moved for the other
countries of the world including the
Soviet Union and China, They would not
realise that even the Warsaw Pact countries
are reacting in different ways. Conutries
Rumania, Yugoslavia and even Hungary and
Czechoslovakia have been developing their
personalities. We may not agree with
everything that happens there. But can we
afford to ignore the change, that has taken
place in their approach to international
issues ?

I am reminded of a story which I read
in my childhood, Alice in Wonderland:
There, Alice had to run a race in order to
be where she was. I could not understand
the meaning of that sentence then. But I
think the hon. Members who preceded me,
the two Members—of course in between
one Congress Member came up and I am
not discussing about him now—belonging
to different political parties must realise that
even in order to be where they were 30 years
before, they have to move forward and they-
have to ch their  approach. Their
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approach has to be changed because of the
requirement of timc. The regional pacts
have not worked satisfactorily and, therefore,
the complexion of the regional pacts has
changed, But, meanwhile, there is no
vacuum in the power politics. They talk in
the tune which is very much out dated, the
tune which was played 30 years back. May
I remind them of a statement of a country
which they always condemn ? I will mention
the name of the gentlemen who made this
statement. He is Mr. Josef Strauss, who is
likely to replace Mr. Kiesinger. May I read
out what he said ? It is said about him —

“On the basis of pragmaitc thinking
Herr Strauss is of the opinion that
China is interested in the presence of a
strong power on the western border of
the Soviet sphere of influence, in
Central Europe, while West Germany
is interested in the USSR being more
tightly contained on the eastern bor-
der in Asia™.

He adds :

“For these reasons, the interest of
West Germany and China temporarily
and partially coincide”.

This is the. attitude which has developed in
the world, but, unfortunately, many of the
hon. members to my right are not aware of
it...

SHRI SWELL : Not me.

SHRIMATI TARKESHWARI SINHA
Not he, but many others,

Even President Nixon has been wooing
China. He has been sending feelers to China,
because America is interested in having
an edge over Russia in diplomatic manipula-
tion. Not only that ; America and other
western powers are not interested, as has
been clearly mentioned by Herr Strauss, in
keeping the area of conflict in Europe ; they
want to shift it to Asia. The Vietnam pro-
blem is probably likely to be settled, or it
may be a longer stalement. But a new area
of confrontation has been created in Asia
and that is betwesn China and Russia. This
suits the western bloc very well. Therefore,
Mr. Nixon also has been sending feelers to
China Actually, yery high level talks have
been going on.
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Therefore, taking advantage of the situa-
tion between Peking and Moscow, the
entire approach of the western bloc is
to relieve the pressure on Western Europe.
Hence it is under dable that President
Nixon and the West German Ministers
should be interested in this confrontation.

Now, we do not realise this. There-
fore, we have not recognised the situation.
T wrote a letter to the Prime Minister saying
that in this confrontation, India must take a
positive stand. Positive stand does not
mean that you condemn anyone ; it means
that you take note of the situation, that here
is a confrontation on Soviet territory. Even
the Chinese have recognised the Soviet pre-
sence there. I am not talking to the brief
of the Soviet Union, but this is my opinion
about it. It shows that we are objective ;
they are not. There is the Soviet presence
on that soil. China has committed aggres-
sion. The Indian stand in the past on such
border disputes has been that they should
not be settled by force. Second, our stand
has been that these disputes must be settled
through negotiation.

On the one hand, we find the Soviet
Union prepared for negotiation. On the
other, there is no response from China. This
is the situation. Can we remain unaware
of it ? It does not mean that always you
condemn one country vis-a-vis the other.
But we should take note of the situation.
That is very necessary for a positive app-
roach in our foreign policy.

Do we not realise that 700 million
Chinese—these are the words of the Chinese
leaders—will shed their last drop of blood
in defence of the Fatherland as long as
rcquired ? That shows their determination
to stay in that area. Does it not affect our
defence strategy ? Does it not influence
our approach to foreign policy vis-a-vis
Asia, vis-g-vis that region? We cannot
remained unconcerned about it. We have
to take note of it. Then we have to assess
how the situation is going to develop. Do
we not realise that Russia has a defence
pact with Mongolia, as we have with some
of our neighbours ? Russia has a border
with China extending over 7,000 miles.
Naturally, this confrontation is not such a
light affair that after this, nothing will
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happen. Even if nothing happens, we have
to keep our eyes open and realise that the
entirc burden of the European conflict is
being shifted to Asia. As an Asian nation,
we should know what our duty is.

Coming to the Soviet arms deal to
Pakistan, I do not know the intentions of the
Soviet Union, whether to protect them-
selves, they have strengthened the other
neighbouring countries as they are improv-
ing their relations with Turkey and other
countries, or they have assisted Pakistan
militarily to make Pakistan stronger. But
a very unfortunate statement was made by
the Soviet Defence Minister, Mr. Grechko,
during his recent visit to Pakistan. The
Ppress report says :

‘““Marshall Grechko was quoted by
the Pakistan Press and Radio as saying
that the Soviet Union was interested
in Pakistan strengthening its defences
agaipst its enemy and in the main-
tenance of military balance in the
region.”

According to the declared statement of
Pakistani leaders, India is their enemy.
Any military balance they have to hold is
against India. I am surprised how the
Soviet Defence Minister has tripped into the
situation by making this unfortunate state-
ment. I wish the Government of India
would bring this to the attention of the
Soviet Union that such statements are going
to damage Indo-Soviet relations. There
have been reports of many items of aircraft
given to Pakistan and also 200 tanks. Every-
thing may not have been given, but certainly
it has increased the striking power of Pakis-
tan and has created a lot of misunderstand-
ing in this area. It is not going to help the
Soviet Union even in their strategy regard-
ing Asia.

MR. CHAIRMAN : She must conclude
now.

SHRIMATI TARKESHWARI SINHA:
A word about West Asia.

MR. CHAIRMAM : She is depriving
her own party members of their time,
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I have a list of 16 Congress members
and I want to accommodate one or two of
them.

SHRIMATI TARKESHWARI SINHA:
You have allowed 15 minutes to the oppo-
sition members and I have a right to take
15 minutes.

If I am to get only 5 minutes, I would
not have spoken at all.

MR. CHAIRMAN : The Chair is help-
less in the matter. You have to take it up
with your party whips.

SHRIMATI TARKESHWARI SINHA:
Regarding West Asia, I must commend the
Indian Government that they are not over-
planing the situation ; they have learnt their
lessons after making many mistakes, though
they have lost their cepacity of manoeuvr-
ability in West Asia, Though the US Plan
has not been accepted by President Nasser,
there is a pew hope because President
Nasser has decided to keep his eyes open
about the US Plan on West Asia presented
to the Soviet Union, France, Britain, UAR,
Jordan and Israel. I am really unhappy
about the very unreasonable attitude of
Israel. Though India has lost her capacity
for manoeuvrability with Isreal, she has cer-
tainly a lot of goodwill with Arab countries.
I think India can convince them that this
plan is going to provide a basis for the
ultimate solution of this problem. I feel
India can take thls intiative in this matter
with the Arab countries, I am glad that
President Nasser has given an encouraging
response to this proposal. Sir one last
word and 1 have done.

Mr. CHAIRMAN : No more ‘last word’,
The hon. Member must conclude now.

SHRIMATI TARKESHWARI SINHA :
Sir, I must say that if the time you are
spending in interrupting me would have
been saved 1 would have finished my re-
marks by now.

MR. CHAIRMAN : You
unfair in making this remark.
do in this matter ?

are  very
What can I
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SHRIMATI TARKESHWARI SINHA :
Abaut the Indo-Iran economic cooperation
so much hopes were built by the ' communi-
que issued after the visit of the Shah of Iran,
but the matters which were decided upon
then have been kept pending in the External
Affairs Ministry, they have been kept pend-
ing in the Commerce Ministry and in the
Industries Ministry. I would like to hear
from the Minister of Foreign Affairs what
progress has been made vis-g-vis Indo-Iran
joint economic collabration. I find that
they are finding other collaborators in the
world and we are sleeping. The sleep will
really be costly to us if we lose this opportu-
nity. I would like to appeal to the hon.
Minister to catch this opportunity and to
make good the delay.” It will do a lot of
good to this country not only vis-g-vis Iran
but to for a new ecc ic policy
vis-a-vis the Middle-East and South-East
Asia We have been missing many chances
in the past, I hope there will be more
awareness about our economic collaboration,
economic cooperation and laying a founda-
tion of economic policy vis-a-vis foreign
policy for the betterment of this country.

. With these words, Sir, I thank you for
giving me this opportunity.

st <fer T (@) : @y wEea,
AT Fq - AATST FOAFT W
T g T A ar s @
& A arFAd fargr FER A
St frciean % Aifa § S 9= 39 Qe
Tt T W s ¥ & aga
o @

AT A EER T AR R fe
frgx g arg et § ST @Y fadw
fify ok a-aeg A Y soarg 59
Fadr wg 3 fmar =g Afr @@
galaad g ¥ fgg A A A
DL WF WY N adwz 4,
¥ € Aifq T ok N fawre w€h)
Wy g aifaq ar § 5 IR aRFR
N e Afg @ s73 796 &,
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T w a9 N aww fF frcdean
FY Jifq a1 faar s #1 Afg w0 30
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A F1 & @ & sawr e fasmm )
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1 qret T W F A g, w1 A
A g1 R ek Afadear @

LFT § AT @ §
99 F an ¥ g Aifa @y ?

R AW Wy F IR @R AT 3 g s gnd @ A ff
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T WY1 FAT gW W @ 43
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HIER W AT o} oW ¥
fosma &1 vy syt aX fegEm ¥
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T A, fRa ¥ g g ¥ a9
AT o W off I e & e
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eqfed garm &, atgdn @ ¥ ggua §W
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At ¥ gEadT §@ 9w afeT aew
TAIRAN L) oo AT BT =
AR FFAFT T XA W@ T@ER AR
1T A FEAT g &, FE wwe Afw
adf a1 A w0 fF AT TER
N agi 9 N semaEE afear &
g HEEANT &P §, GF AeGS TFRI
@ § guigs @ § g wen
g 3% §q g9 ST wifgg o &
FEm fF A @ AT EER AR
Faga 7 3 AfeT 39 faar WY @ 7@l
9T yorraANE qifear § ¥ SR Awm
aada M, 3 G @ A e
T @ AW 99 T WRG AR
qifeera &1 foear a3 & 2o Afgar
FT AT gW S FT N qgoard 5 Wi
IR IfFM &1 TF AgNY @, 9
AHTT T 1 G I |, W

W AHTT 3O G A 2

I IS & § e ow fw oo
dfior % 0% 9 g€ | Tt dhow
TEIHT g7 | I OF v o a1 foaw
fo eFT gET F W A ¢figer A
o SRR AT AT g, IEET A
geady g, IaF faars WA 9|
Af oo oF afgar @ P @ R T
St gfiget & Jar § AsWEX WRw IR
FgT 3 FF 9 fa & oA w99 AT
arton & foq ara far s i ot
X owdst ¥ ¥ 9T W@ EHE,
3 aeg ¥ dfiqer ¥ Ao ¢ Fow a@R
¥z @ E B ammir o fea & o}
T ¥ F QAW A I A0
& ooy fadg w0 ¥ arn e g R
o A & ge) {famam T F@ER
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ATAT AT FY AT AL A A T
Fg1 91T 5 &0 & FrmIew Aww
T @ waI R fF ghamm
#faqT g F 9 A9 FY, GAWT F
AT RIE ! 78 9@ feT & e A

AT F1fey |

A gwfa Y, § oF aw Wk
TEAT TEA § | §Z G AT AT
g g I A fgrd g O
N S ¥ a8 913G TR F @ ¥
AN gi | 9T I g 5 O w7 @y
@1, A g F swEed e
T TAT9 997 I T T FL ACE | A
FT I WITRT IFA FFar &1 F wgAr
agar § fF e ar ifeardie ) @)
¥ forw fag A aem wfgn, ow g
T2 74T 810 FTHI a1 0 e A 9T §,
T e fogrd @ afgy, g
STET T AT A &Y, AT R H; AR
¥R, gz MA@ awH
FEAE F@ g FR AR FAT
Tifge fF a0 aF ST fgrs s

T el F 99 § Rt HATSA A
Tifll 1 g faw F@E |

it Terea aTeE (A9EE) : AT
qurefa oY, & qad ogy fadw A o
F @ T@N s & W § o
SR ge Hf @ mgeEgy fm
FEARLH AT 1 WY, T I=-
frac & FrAMtcE A awd @ A
5T Y€ §TH IBC AC § | G ¥ g
ST qg 9o AT fF WA qTHC AL
#1E Wt @aer A T8 § AR WRE
FIFR T A &F AT FAFH & @ A
AT AT AfeEt § afaqT w@ 8
a1 3@ ¥ garfaw F9 FA G 1 F@A
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FAag FEAE fF oW a@w #}
sfaser A s W ¥ owe T
g @ A W R e Ad Y
gfan & g W @w ag w5 T
e g oot qoeame 1 gews ¥ qo
gfar gl wwewTsl ¥ wR IEW
T, A g AG F AR W H
qF WE F1 g § AN w1 FEAv
aifgr | # wowr g 5 ag A e
St faey 3@ 7Y avw ¥ o g § a7
faoge fraa e § | W R @
qg ToHfas WEAT #19 FT W
frgF 20 awt y o & aRyaaTd
T vl R AT 1 g s
TAR TR AT G FH AT Q & A
¥ 7g AT AR, AR sy a1 )@
& 7g Te 5 gurd #1¥ Rfgw Afa
e ) Fagmg fo Al W
AF Y, TF AT aOF ¥ @ A
AT & | G AT AT F qgT qowrg
FAM A FAIAIN FFT 1 T
A w1 Far 6 gw faxg wf &R
g & wx e e # Afv @
sfamfed F30 TRY § g F feR
FYST /Y F Iy gH AT AT AT |
gAY T 0T FY qET GHE T 19 FT §
fr gn gfran & et Y @ & wafow
wTAS § T gEET AE FAT AR
Y Waw F owE@ ywEry e
ghrar ¥ 98 To™ ¥ A AT AT F
foramd QY w7 @9 FQ
WP R g IR W AR T
TR g AfE e @
A F A FG § A o § g q09
Fgr amgaT § 5 g & wieg e &
sfest afou o 6 5 g9 fagwil A
Y W FF, §F IS F A &
& @ Ifn F Ak e W AR
ghman & avet T AfFEl § wgER g
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F fFar | o, R e §
STAT AEAT | ST ATRISA & GG &
& 19 g7 AT JTATY FT ST B Q@
¥, 9§ 957 ¥ gUR A1 4fed qagE™
EE Iy ARFA T g A wf
2T gt Y, sqet wiafmar 99 o g9
FW q, gfmar 31 wf F fou e o3-
A TR FW Y, g F AWM F
A Fraew warfaw w3 ¥ fou s
F@ A1 g w1 AL W AT o
FY SISIT AYTAT ATZAT AT &Y JYH! AGAT
Affs T /W X gw@ A @
e faem & e fnik € 1 9g sa
frgn swifrr ok =@ 3% EW AR
tfaag @ v Q@ §, Tl ¥ IO O
gromT | § g 9mgan § Ard fagerw
& e wafwr ¥ gwer fean, agt weAr
B I A fgge ¥ ST T O A
Tty frg i g anfas agraar safr
¥ faesdt §, 91U S afas grag §,
AN A HAT gee #) 5 eaafeEr
B F 99 T Trfgd, T g
9 FETQ 77 g Tifey, e fameaw
Y JAar @ A A ¥ fer gud
FI G § P G G gAET g
¥ 9 I F 9@ TG H 5 sl
AT 7T AT [ AT IqF T AR
aTfgs vy fare Iy | T g §_
IPSTFAT F [T & A B qfES
gd o arags Wy fooww ¥ 9w @@
geaey a7 AN § IR & ¥ @i gw
I geea &1 Afasy & S FEw @\
sey &, 3few gw ¥ fagra & ameR 9<
WA NFY FEERN au B
g O ATMET | AN IFRSEATHRAT
A IT JAAT F 1Y A qfeqel qOF
FON AT HT T fou www 9
W @, sggafy e A1 AR g
1 5 feelt 3w % e ey # el
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) gAY A w3 gy | g W
TAT T AAGH F Y w@r | 9 A
ofar ¥ st wE gewl 9 wAe ¥
gast far aY gfvar & w18 o 2w, el
quTardy 2w & Aqr ¥ § wfafwar s
g A oY 9« i g9Y ® g =H
#4173 5 g gAwna §, SR
gueT frar &, SR ool W a9 geT
gy | gAY IgH far FY 1 T4 W
T Y FIE TR AGT H & FrvS gAY
FAFW W @A F IR GFE
IO FE A AT E, A F AR
o gy N1 @ wFR qg W AN
T weme gfar & waT w9, 99 IR
g9 T Aifg B ASgd F @g @ |
wfer & sgwm =g g fF W@ A
#ify gfrar &t guegrsi A goww
2!

& drErET & WY F fey AT g
& gurQ < wfgser sy & =g awt
& oY, g wg i, 5 g Ay §, gfvan
¥ 7z fadw & Y g @, &9 A
§ @ @ W we $ gk gftar w
qizar 9@y & I g 2w O,
gw wrgy & 5 gfrar & e 9 Afeag
qTed T F AR R ghar ; anfw
X W FTAT ARY §, ITHI I WAT A
D, TR A" F FT Fg AT F
AT a8 TR WA FANT G IS g1 F
T T FT FGAT A1GAT § FF WG d-
T WF FW AR FW@T A0,
|y Tifgy fF 9w 41 s d
5 gfrar & o= dgaa U @9 A afe
9 TG | WX w A AT
T I TR FI S @ §1Q g A
W HEW 1 & AR aAfwr
T & o wfmgi Rl e o ey
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qIET FT ST FT F Y AT gFAT qF
F Y avg ¥ §4 g€ w e g1
FAT AT TFR $Y, A9 967 AT T
2, fF 5T ¥ ogo @ wfgg 1 a@mT gw
Ay 741 I & fd Sfer aufar 3 G-
T 3 aRfew ¥ frgewy a@ aQ § A
awFT AT ufeEr F AW 91T A qred
E mifseaug Faad Ww
BAST gA a1 F1E IS @ A F
HAT | AT AT U $ I FHES
B J3Y g€ & 1 gfr #1 A af S
g AT I & | UF T ar 3@ /A
AN ST Y aAiT FL W1 WETF
FUT gHOT FXAT & | e fawar N B,
FAfET o faew QAT SH O T2 T @
I &1 TF qE Wi A1 T FQ G,
gfar & wweEl F GEwE FT T0T@ FQ §
T g % gfar F1 9q 9T qY
N AYAT TF GUST FWQT §, N T
FIEAT E, SGHT H1al=aT qg g qEr |
AN APTH TR @ g1 g
=T 93 7 T@FT F1E gS g gar §
oA | ¥ AR R e R Ry
95w S Tifgy AR F wwwarg
AR A2 ¥ 9 75 AW e g v
3T & 8 3w, ot v 3w ale
Y ¢ fAler 3W &, N W aTa A AE-
wHA g 6 gW AW @ HeT ger |
IS 6 919 F srawar § 6 gfar &
L AT JAT FR,  ghr ¥ W
T g el o ggwa &, o
gfar & i srgd €, 9 gfra & et
2 ¥ AT FY ST TG ATEq, Fret
FaiF wga ¥ gEadT A v
Y, Y AW w1 ST & AT g @
i ag A & fr afk 37 S M o= -
7a gfar § §a fFar @, @ TR
TR fFaT @ W1 59 T ST AT
o= %1 @ qg 0 I wiwwi § @
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F 3t &= 3w 5 ag wei o v ¥
AR e e M TR LA
fergema Y 3uH g ST =ifgw | w
fergeana &t aue v f A § )1 T|
Fg 1 fF o gfa 3 gardy 1 @7 A
¥@ Q1| FR Ig A § @ fdshi e
*F I g w6 wEy § 5 feggeaw & mgi
g T & & T dwx iy g
RO, fergeam 1 ag s FET
aifgy, g7 @F I AT 3 |y ?
T g2 A swEeqr A AR g fF
gfar ¥ 5idT A 52 FAT Tl F AW
T FIE gageAr Ag FT gwAT1 QA
Y T aree a7 2 1 ufiEn s wr
TR @IS WL g g &
AEST T ES A § AR AT F =T
T 73 fagt ox s fean ) wfen
& Fga1 rgar § 6 oo St gard W
&, a1 W T AT O §, AT gH
% 9g® F AR | § A AgGE FI@T
goltwy, M F g Faw, 1962 %
g g 9T Aen-fazaw & faam g
grmemeramg, @Rl fs
qTET gAIR AT FA A, @A I § wEY
v a @t f ag asd AR & S av
9 qTHT AT Y Y |

@A 9 A § Agge F@ §,
g guTQ anfas FHend &1 gd
fRy Afa w1 g anfas Afa & =
T A AE Y, g7 U AT F
TEANE ¥ FW Fo TG gE
T ST A &1 Jgar &, AfFw s
sgar fr gfrar & ad @ smaw
g g, gfaar & gt ge-faderar
AT TFHTCEIN & J AT 76
T AR, AT gW ATEF € § wugd
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T, a9 R g 9
AT FAAIN & | I gAY aH o
wmam #t § 5 gw e anfas afed
&Y T@F |

OF qEa &a faaa axw § qwr
s fewiar srgar g—a arw gfvar &
&1 @ T d—ag @ et e W
U oA I F 3 IoF q@ oA
N wifrw 7 @ § fF ¥ gfow o
& | OF aw Y § e g
gy, AP @ awE S E oo
TF g af| agf aFd,  gard =
qoge A g, g O gfaae ad
g, 99 7% gfrar § wmifa saEw a8 ©
aFdY | St A AT T AfE FEA §,
S gfrar # aaeY aTd A1 weAET F gAd
§, S adEr fomd o T2 W B
afeT &, St A9 qrFq § q@ wAEAA A
aug §, S Na—foan awT & W ¥
ST § WE R @ wafa
Tgdt ¥, Y AfEFHT maRaTeT T4,
fags am wY g, s qre Tex &,
gfar & gedt mrare gAr sw—ag
g @ anfer & foy  aga o @
¥ A TEW [ qid # § 5 S
N, S AT ATAw fadw AET §, S
ot anfus gifa & feu g @ € 970
TF A9 9X ST 9@, IAFT ATETT B
ISMAT AT, I ATETH FT SHFAT AGY AT
aFar A wfqsy Al sFqET W
a3, e Tad fegeam A1 e W
1 9w &1 & "g § fF IR aw
T o I Afa faaifa at

7gi 9 afor gd ofrm 1 faw
foar AT & 1 TS A WA SETAE
fecridY & wfee 37 &4 & stwaw vy
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TWATIARATR | AT F q@ e 3, 7
foel Y g7 97 & & wmfw W W
FLADAT § | &1 I 5§ qrTr a1 &
feoT W & a9 FodF ¥ gEew
wrfya oy 9, 97 ¥ qy d3FT I
qreret 9 fa=re FT arfer

oF T 7 1€ ¢ fF quw w9 A
§ #few amdwT & 3g RO W W
A oo, e A e A &, ¥ 3w
anfem & frgery & | #awwar g e ag
T8 7a7 wmeE & gfv ¥ @R AW
& a1 a2, gaw mEfaear 1 aw w5z
FWE1 TERHA O @A 3 fog
9aE Y a7 §, 9 gt ¥ oS
e A F, S ISP e FW Y,
foma awn TE 3 A, S & w1
IR TEEATH T GAEA, ITH GTF L
FT 9 T & NI S AT o g,
Iu%F fag W g Y Af qwrs N
9T € | g9 39 A A a7 aW e faa
AR ™ Afd A i A agEw
ifen

7, g F-e [ar s
@Wa.@ﬁwmﬁmﬂ ¥ -
Y §aT graT —IITEIW BT Sfte Ho
o T &S § | TF AT 9T AT &F
9 g9 F Aqre) A, @aed  qE ) g
sl afedt & gfafafady 7, e
fagrd amodeR ot SEd g S qm,
T gawT W gAYT 91, = Wo e
SRt ot &, Fgfvee ol F FT A, o
THo Fo ¥ &a'ri, fe=t wiwe SO
T §, F49 qEF F AT A, gH G
fas FT ware WY oY & gy fF site o
o AN TF ARGGHAT § ITHT AT
afeaea &, gfvar a1 AFRar ¥ @ R,
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AT A1fgd T A TH g A
T IFAT § | TF IfETHT AL st o
Ao & gTy 50 FAT TWA FT AR
AT §, afeT gaQ Fgar & 6 g oo
o Ao ¥ AN TIY FATAT 7 4 |
afeTslt St ST F @y 100 AT w9
T M F@T &, gt st & §fas
folww i § o3 § o g wEY &
fr g Mo o aTo & aTg graew 7 H,
g9 9 G919 TSR A HIT Y AT R0
Tar wafad Qar @ fr g v e
T—g anfor wgraar wrfgd | @
g Aifa ¥ g qe-faderr 7 Sifa A
FER G W g, A F g gmd
JeAR guSt ¥ FT A §, @y
N 98T HT AT FT AH FWQ@ gu §
FET 1T § I 99 g9 F7 gudqA § @
AT @I F A9 FIG A1 qg0
Ffed | W R N g wEr Ay
AT Y T, I9F Ay <% @y
wrfra #33 Tfgd, T g 3 59
ST 93 TN fr@rs asar § 1

s, snfex & o A A FgAw
argar g | ars afy=w ofwar &1 g9
ardt gfrar & fodr o @ gem @)
IR 98 wfeat agi A $T 9 qwe
FT GATIT g1 ANgA §, AfF Foreraen
IgaT fraT fady T @ & aw
ARG @FR F 3 T=T §9gs A
ofgd T qgw T W ] I
FHAFT § | T@E st wifgd, At aw
fr seat fireat &1 ¥ g fow ot @
ifed | OF qE AAFT wgAT § FEw
i e §, A gl s e
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Aft N gw 1 s F wWE FA
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< AT & T A w1 99§
Fgmwarg 5 g e A Afe
T g et F o N wfaqd
TR & aralg FF g5 FET A,
A FTHC Y 0% FAC FIS Hoqamiv
T AT E ¥ @ W@ TER
FFE AT AT | e T WAT
NrgfFermaa s Ay darEfs
A7 IEFR F QT 45 FT T 7GS W]
FEEIT FY, AT TOF J @ 79T FY
T FA T oy fa § A W@ g
T €9 F W NEUT FT @AW FEAT
fgd av 3 g w0 § FgAr Arfed @v
fFFnFan &9 3@ a9 § oge
#1 ¢ 5 gw o & 9fd @ g
FEAT AT § 1 W qAgSf g AT W LW
@ &, Ao afafwar ¥ W E v War
FTaT § g avt qge @Y @ §

16 hrs.

o ¥, o, & g FEN @A g
i Wi g W) fRw-afy, @
2099t ¥gar wXxw F ey,
IR ot oF feam R, ¥ feam
g3 Freat @ g g fiw
#ifg arf@ &1 saw & gfar &
srar § | Ty @ A@f F1 ogew ¥ @m-
4 FTAT Ty | W BT F) ifgy
fr feos o #T, wogd & @rg giwan
T GeFiw TIF, TS FIF T AGS 9
S quEw ¥ fredtFr & @, af
gfat ¥ s # w9 afdw 9,
14 faaaam ¥ A S afm s
AN A I N gE T E, T
WRT G #1989 w1 aifgd s
Y gAR A TR gow §, o g gy
¥y & feEIY g9 AE #Y a6 A
¥ fg ¥ @ g W ufmar e
FRAFT F W E, Al g SN ITH
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e %7 gry qgET av fafesw w0
g 3T g fasem | 5w s ¥ |y
# @ YA 1 T FQ@TE |

SHRI SWELL (Autonomous Districts) :
Year after year we are ceremonially present-
ed with the copy of the annual report of the
External Affairs Ministry. 1 don’t know
if they also perform a puja in their office in
South Block before they bring this report to
House. And year by year I have always
been struck by the drabness, pedestrianism
and perfunctoriness of these reports. But
this year’s Report has beaten all the rest in
all these qualities and for sheer inefficiency.

Sir, my goad frlend, Shri Dinesh Singh
may advance the plea that he has taken
charge of the Ministry only the other day
on the eve of the session. But he has been
connected with this Ministry for as long as
I remember as a Member of this House
first as Deputy Minister then as Minister of
State and even during the interlude when he
was in the Ministry of Commerce he never
divested this connection because he was
member of the External Affairs Committee
of the Cabinet.

Now that he has realised his life’s
ambition and, I wish him well in that.
1 thought he should have been extra careful
and he should have come before this House
putting his best foot forward. But he
has pot done that. May I quote a few gems
from this report !

I term this report a mere rigmarole,
recital of visits paid to this country by
foreign dignitories, including Deputy Minis-
ters, who, I am told, Sir, walk along the
corridors of this House with files that have
no papers inside.

At page 22, paragraph 3, this repart says:

“There has been an increase in
Indian exports to Thailand of steel
and allied products and petroleum
products. For the period of Jan.
December 1967 Thai imports from
India amounted to Bahts 267, 783 as
against Bahts 109,000 in 1965 and
Bahts 91,675,000 in 1966™.

May I ask the Minister how in his
wonderful arjthmetic when there has been a
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decrease of as many as more than ninety-
one lakhs of Bahts between 1966 and 1967 he
still maintains and insists that our exports to
Thailand have increased? I will leave it
to the arithmetic of the Minister and the
House to find that out.

In another part, at page 35 in paragraph
3, there is another wonderful statement, It
says :

“There was continued unrest in the
whole of southern Africa during the
year.”

very correct. Then it goes on :

“South Africa continued to float--(I
repeat float)—the UN Resolutions...”

Sir, I have yet to learn English. I have
heard of flouting the resolutions. But this
is the first time that I hear this kind of
English speaking of a country floating the
United Nation Resolutions. May I ask......

AN HON. MEMBER: A clerical

error.
SHRI SWELL : All the more pre-
posterous then.

MR. CHAIRMAN : Let us proceed
to more serious matters.

SHRI SWELL : I am coming to them
This is not how a report on the Ministry
of External Affairs ought to be drawn up.
To me, a report, if it is to be meaningful,
has got to be an expert analysis and
summary of world events, developments and
trends and the part that we have played or
sought to play in these and any factual
account of who said what, who went where
and who did what must find a proper place
against this setting. May I say that the
intervening twelve months have been months
of the greatest significance both to us and to
the world. A mere mention of a few
things would bear this cut; the aggres-
sion against Czechoslovakia by Soviet
Russia and the Warsaw Pact coun-
tries, the continning tension in that
country, and the Sino-Soviet clash. both .of
which have once and for all demolished the
myth of a Communist monolithic world order
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and have restored nationalism to its primacy
as a determining factor in International rela-
tions; the search of the Soviet Union for
new levers of power in the Indo-Pakistan
continent through the Soviet arms deal with
Pakistan ; the rapid advance of China in
nuclear technology and weaponry reducing
to nonsense the much proclaimed non-
proliferation treaty and adding a new
dimension to the nuclear arms race, in the
development of the ABM system ; the new
relationship and the thaw in rigidity to
which my friend Mrs. Tarkeshwari Sinha
and many others have drawn your attention,
between China and the Western countries ;
and nearer home, the recent developments in
Pakistan culminating in the reimposition of
martial rule, Each one of these or all to-
gether I submit, could have been fit subjects
that the Ministry with its army of Secre-
tarles, Ambassadors, experts and Assistants,
country have dealt with meaningfully and on
which we could have offered some construc-
tive suggestions.

But so far as general observations
go. I am conscious that my time is ruth-
lessly limited and therefore I shall confine
myself to only two of the most important
questions of the day, questions of the
greatest import and consequence to us—the
developments in Pakistan and in China.

Sir, let me preface this by briefly stating
my general approach, and I think it is the
approach of every sensible man in
this country to both these questions and to
the question of our foreign policy in
general.

I may explain that the fundamental duty
of our foreign policy is to safeguard, promote
and strengthen our national interests. Now,
how has the national interest been served
by our present foreign policy ? It must be
obvious to everybody what a crushing econo-

mic burden our confrontation  with
China and Pakistan, has been. It must
be evident also that because of

this confrontation and because of our blind
adherenee to that sanctimonious nonsense,
which I don’t really understand in the
present context, non-alignment—the other
powers of the world have fallen into the
habit of taken us for granted. In this context
nothing is more shameful than the recent
visti of Marshal Grechko to this country and
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to Pakistan. He acts like a man having two
wives. He comes to one wife and says ‘I
love you more than the other’. That is
what he said here. Then he goes to
Pakistan and says : ‘I love you more than
India ; I will give you arms to defend

yourself against your enemy’. I submit
that all this "must change. We must
regain our freedom of action. We must

regain our self-respect. We must regain our
freedom of vring the freedom to use
the cranks in the game of power politics.
And if we are going to do this, the direction
is clear. We must come to an early and
honourable settlement with both these our
two neighbours.

Sir, what do we see around us today ?
In Pakistan, we have just seen the collapse
of authoritarianism, the utter bankruptcy of
paternalism as a political system. Yet,
during the years when President Ayub ruled
the roost, either through naked military
dictatorship or through what he called basic
guided democracy, it was mouthed around
in the capitals of the world and also in this
country that Pakistan had succeeded where
India had failed.

MR, CHAIRMAN : The hon. Member
should try to conclude.

SHRI SWELL : I have just begun.

MR. CHAIRMAN : That is the biggest
joke.

SHRI SWELL : I think the Minister
would be somewhat benefited if you allow
me to have my full say. It was mouthed
around that political stability and economic
prosperity had come to Pakistan while India
was bedevilled by political defections and
economic stagnation.

16.14 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

The fact that in Pakistan during Presi-
dent Ayub’s rule 20 families appropriated
to themselves the national wealth and that
Pakistan was a gilded prison was ignor-
ed and even overlooked. But the aspirations
and the of the people went on
building under the walls of this prison. And
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the system did not allow for any safety
valve through which this resentment would
escape, as our system did, and it did not
give the people the opportunity to change
the system through the democratic process
of popular elections. And so the explosion
took place, and when it did it took a chaotic
turn, broke up the nation emotionally. The
imposition of martial law in that country is
itself a di ¢ to something
in that fundamentally and radically wrong
that is country. It is like the administration
of a huge dose of antibiotic to.stem the tide
of poison, but it is useless if the poison is
generated by the body itself.

I wish—let me tell this to the Minister
because this Government has failed in this
that at this hour of their travail somebody
in authority in this country had spoken up
in sympathy for the people of Pakistan.

AN HON. MEMBER i Aand invite
trouble |

SHRI SWELL : I wish we had sent our
sympathy, our good wishes, to the people
and the rulers of Pakistan, that democracy
and order would quickly come to that
country. I wish we had taken this opportu-
nity of reiterating our stand that in the
stability and prosperity of Pakistan, we
have a stake.

This is the great psychological moment
between our country and Pakistan. In all
the confusion there, I can clearly discern
signs of the people of Pakistan trying to
reach out to us, in their demand for copies
of the Constitution of our country, in the
speeches of such people as Sheikh Mujibur
Rehman who had said that all the efforts
to build up anti-India hysteria in Pakistan
were only devices to deflect the people of
Pakistan from their true goal, the restoration
of their democracy and freedom.

MR. DEPUTY-SPEAKER : His time
is up.

SHRI SWELL : I am leaving out China
though I feel that the Minister would have
benefited by what I have to say about
China,
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Let not the Minister think that I am
talking claptrap. I am giving this warning
today, that with what is happeding in West
Bengal, East Pakistan and the whole of
castern India, we are in for a period of new
equations with Pakistan.
him that one of the demands of the
people of [East Pakistan besides
more autonomy and democracy, is
that the representation in the Pakistan
Parliament should be on the basis of popula-
tion, which would give the people of East
Pakistan an edge over the whole of West
Pakistan, which would make the people of
East Pakistan the virtual rulers of Pakistan.
This is what the people and the Government
in West Pakistan are not going to accept,

Therefore, we may very soon see another
convulsion in Pakistan, between the popula-
tion of West and East Pakistan, I shall not be
surprised if in that whole process, East
Pakistan may be compelled to spread out
across its borders as many as 20 million
people into West Bengal, Assam and other
places.

I ask the Minister; with all your experts
and secretaries, have you ever thought about
- this ? What are you going to do ? This is
going to be a traumatic experience. It would
be traumatic in the beginning, but it may be
opening a new chapter of unity between us
and Pakistan in the near future. But what
preparations have you made about it ? Have
you got the machinery ? I should like a de-
finite answer to this. What is your new
policy towards Pakistan ?

MR. DEPUTY-SPEAKER :
conclude.

Kindly

SHRI SWELL : I am sorry because I do
not have time I cannot deal with another and
more important subject, which is China.

MR. DEPUTY-SPEAKER : On the next
occasion.

SHRI SWELL : The whole world would
change by the next occasion.

ft 7o fao agma (fremayR) @ Sar-
| wEed, 3U faga  fr Rt #
ST e & wwfa § $R S SraRR
F e § s ot fadat 9 awfa & o
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THE MINISTER OF EXTERNAL

AFFAIRS (SHRI DINESH SINGH) : Sir, I
am consci of the ti deus responsibility
that has been placed on me in the conduct
of the affairs of the Ministry of External
Affairs, which has been presided over for
nearly two decades by our first Prime Mini-
ster, Pandit Jawaharlal Nehru. Then bis
successor, Shri Lal Bahadur Shastri presided
over the affairs of this Ministry., Again,
his successor, our present Prime Minister,
presided over this Ministry.
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SHRI S. M. BANERJEE : What about
Sardar Swaran Singh and Mr. Chagla ?

SHRI DINESH SINGH : I did not want
to give in a chronological order all the people
who came, I was only trying to say that the
Prime Ministers of this courtry had presided
over this ministry. I shoulder this responsi-
bility with the hope that I shall continue to
receive the advice, assistance and cooperation
from all sections of this House, as has been
indecd demonstrated in the debate that has
just concluded. Foreign affairs is- the con~
cern of the nation as a whole.

In a growing measute the question and
the ‘problems relating to foreign policy of our
country, as of other countries, have come to
acquire very direct relevance to the every-day
life of its citizens. The lives of common
people all over the world have become even
more inter-twined. Today the strength of a
country is no longer limited to its military
capability. In international affairs, the
strength of a country is also its economic
strength, its industrial development, its in-
ventive genius, the strength of its science
and technology, the strength of the better
org: jon of its h resources and the
strength of the people to resist pressure and *
their capacity to steadfast to the cherished
principles. 1t is the totality of each country’s
national life that is relevant today. A new
generation of Indians is now on the move.
Born and nurtured in an independent India
they are all exercising their franchise and
taking responsibilities in all fields of our
national life. Their lives are far more affect-
ed by the results of our foreign policy, by
the efforts to build the bridges of friendship,
than those of thcir fathers and their grand-
fathers. This was also reflected in this
House in that we heard younger voices taking
part in the debate on external affairs. I
welcome this growing interest that is being
taken in the conduct of our foreign affairs.

The hon. Member, Shri Siloo Mody
talked of the high place of honour and pre-
stige attained by India in foreign countries.
I am happy that a spok of the S
tra Party has made a candid statement of
fact. After the entry into the comity of na-
tions as an independent country India has
made a mark for itself not on the basis of
its military strength or even its economic
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power but on the basis of its initiative to
strengthen peace to promote international
understanding and to champion the cause of
the under-privileged who constitute the over-
whelming majority of population in the
world. If one man can be singled out from
amongst his countrymen to receive this
honour for the conduct of our foreign policy
it can be none other than Pandit Jawahalal
Nehru the founder of our foreign policy. And
yet, he was reflecting the values cherished
by our prople and the principles which have
deep roots in our history and our tradition.
Gandhiji’s dream of cooperation between
man and man irrespective of his nationality,
his teachings of peaceful persuasion as op-
posed to subjugation by force and his concern
for the downtrodden are all part of our na-
tional life and tenets of our international
behaviour. We continue to be guided by
them.

MR. DEPUTY-SPEHKER : I must con-
fess that I was amazed by the statements
made by some of the hon. Members from the
other side, that we do not have a foreign
policy. As ]I listened to them attentlvely I
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domination and racial discrimination Having
suffered under foreign rule and having
waged a struggle for independence, it was
only natural for us to extend full support
for the liberation of people under foreign
domination.

SHRI M. L. SONDHI: What about
Czechoslovakia and Mr. Dubcek ?

SHRI DINESH SINGH: On some
other suitable occasion I shall be very
glad to discuss with Shri Sondhi and
perhaps try to enlighten him about foreign
domination.

Whether it is the question of the
independence of Angola, or Mozambique,
or South West Africa or any other
colonial territory, it will be our endeavour
to direct our foreign policy to achieve
their liberation, to accelerate the peace of
decolonisation. It is equally our belief that
all people must enjoy equality irrespective
of their race. Even before our indepen-
donoe we raised our voice against the

policises of aprtheid practised by

could not grasp what they were p
forward as an alternative to our foreign

policy.
SHRI SWELL ; Pragmatism.

SHRI DINESH SINGH : Nor do I find
it in the policy pronoucements of the spokes-
men of different parties that are represented
here. I appreciate that if some hon. Members
are not conscious of the need for a foreign
policy they will have difficulty in understand-
ing ours. Our policy is directed to serve
our national interest within the community
of nations.

AN HON. MEMBER : Isitso ?

SHRI DINESH SINGH : That is
what I said, that some people will have
difficulty in understanding. I said that
in the beginng itself. Wwe have consistently
worked to preserve peace because we
are convinced that our own development
can take place only in an atmosphere of
peace. History has taught us that peace
cannot co-exist with political domination.
We are opposed to all kinds of colonial

the Government of South Africa. We shall
continue to support moves in the United
Nations and elsewhere against racial
discrimination in South Africa, Southern
Rhodesia or wherever else it may exist

st WA ow g ¢t

ot fem Tag: % & ga@ @
& a9y oF Y a=a foa a@t § 1
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SHRI DINESH SINGH: We are
equally convinced that there could be
no lasting peace in the world unless there
is equitable sharing of prosperity. Wide
disparities between the rich and the poor
will inevitably lead a tension and conflict.
We are assisting in the crystallization of
the idea that it is equally in the interest
of the rich countries to assist in the
economic  development of the poor.
When the first UNCTAD met in 1964
the ber-States exp d their deter-

**Not recorded as ordered by the Chair, vide col. 213.



219 D. G. (Min. of

[Shri Dinesh Singh]

mination to seeck a better and more
effective system of international economic
co-operation whereby the division of the
world into areas of poverty and plenty
may be banished and prosperity achieved
for all. We cannot say that in the years
that followed the world community was
able to translate these ideas into action.
After 45 sessions of the Economic and
Social Council and two sessions of
UNCTAD and despite all the promises
that were held out in the United Nations
development decade, the developing count-
ries are normally expected to take,
according to projections made, more than
a century and a half to double their
per capita income. After 150 years this
will mean no more than four rupess per
day. In my report to the United Nations
General Assembly in my capacity as
President of the Second UNCTAD, I had
pointed out that the countries of Latin
America, Africa and Asia had missed
the industrial revolution through no fault
of theirs and they are now asserting their
rights to alter the socio-ecomic situation
they inherited from their colonial past.

While matters of interest to developed
countries have been tackled through
multilateral negotiations, in support
of the social and economic efforts of the
developing countries have eluded agreement,
In fact, the greater the effort made by
the developing countries to improve their

lot, the more numerous constraints they

have had to encounter.

To my mind, economic co-operation
between nations is not merely a matter
of transfer of goods and services, mor a
sacrifice on the part of one and gain to
the other. It is an expression of the
convergence of interests of both the rich
and the poor. It is time we recognised
that in most cases what is commonly
known as aid today is hardly anything
more than export promotion scheme of
the donor countries, although it may be
necessary for our development.

While success has heen limited so far,
it will be our sincere endevour to seek
international co-operation for rapid deve-
lopment of developing countries. We shall
render all in the formulation of
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the programmes of the next development
decade so that it does not meet with same
fate as the first one which turned out
to be a decade of development for the
developed.

International economic co-operation is
an important aspect of our foreign policy.
Such co-operation helps us to consolidate
peace, to provide economic content to
the struggle for decolonisation, to reinforce
in particular the national independence of
countrizs recently freed from colonial
yoke, to build on old foundations new
strands of friendship based on mutual
interest and thus to transform the
confrontation between power blocs into a
worldwide effort to build a new world
order capable of helping each member-
state of the comity of nations to realise
for its citizens the fundamental freedoms
enshrined in the Charter of the United
Nations.

Bilaterally too we have strengthed our
relations with Asian countries, specially
our neighbours. With Ceylon we have
concluded an- agreement for economic co-
operation which envisages the participation
in it of other developing countries of this
region.

Some hon. Member asked me this
morning and I should like to say that I shall
de going to Iran early next month to explore
the possibility of closer co-operation with
that country.

intention to infuse greater

t in the d of our
foreign policy. We have in the Ministry
an Economic Division which is paying
special attention to the problem of our
economic relations with other countries.
We have been assisted in this by other
Economic Ministries of the Government of
India and it will be our effort now to
strengthen this division to undertake the
new tasks that are being assignsd to us.

Itis my

It is our fortune that we find ourselves
in a position to share with our friends in
developing countries the experience we have
acquired in applying modern science,
technology and management to the social
and economic problems bequeathed by
colonialism, Our trained manpower is
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-already taking part in the development of
many developing countries and it will be
our endeavour to try to offer as much
assistance as we can release from our own
economic development.

Each nation, we are convinced, is in a
position to receive and transmit growth
impulses. It is the task of the international
community to weave them into a develop-
mental cycle so that nationa! endsavours
are co-ordinated to provide for maximum
advantag: to moember-states and also the
world community as a whole.

I was particularly gratified to notice the
deep i that hon. Members had taken
in the various aspects of our foreign policy
and I had attempted to note down some of
the important matters that they had raised.
But looking at the watch I doubt very much
if you will permit me even to get through
half of them. I would like, therefore, to
assure hon. Members that all the points
that they have raised will receive our utmost
consideration and that even if I am not able
to refer to the hon. Members by name or
to the individual matters they have
mentioned, it will still have been noticed
and that we shall take action as we consider
necessary. I shall, therefore, not refer to
many bilateral issuss but to the important
fssues which have been mentioned by Mem-
bers and which interest us tremendously.

There has been an effort to say that our
foreign policy has failed in having friends
abroad.

AN HON. MEMBER : It is admitted
by all.

SHRI SWELL: We have patrons abroad,
not friends,

SHRI DINESH SINGH : The hon.
Member, Shri Sondhi, made a passionate
plea yesterday for aur effort in the Indian
Ocean. He asked me to pronounce a grand
design of Central Asia, to force a settlement
in South-east Asia, in Vietnam and to pro-
claim various other things. Some hon.
Member asked him, “What is your solution
for all these problems ?** and he said at the
end that we must increase our naval force. I
am entirely with him that we should, as far
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h Adaf:

as possible, st our and
that they should be adecuate to meet ur
requiremants. But it is certainly notoa
subject which is relevant in today’s context...

SHRI M. L. Sondhi: On a point of
order, Sir. When we are speaking, in this
way, we assume that this Government is a
united Government and is not made up of
several parts which do not cooperate with
each other. I can understand his difficulty ;
I sympathise with him.

SHRI DINESH SINGH : I am glad the
hon. Member sympathises. I was not Jeav-
ing out any responsibility or passing it on
to another colleague. I was saying there is
a feeling in this House on the other side—
some sections, not all—that because Britain {s
withdrawing from the area of South-East Asia
and as Britain withdraws, India must rush
to take the position that was occupied by
Britain. I thought it was the entire negation
of our policy. Here, we are not suggesting
that one power should replace another. The
whole concept by which there was a
thinking that it was neeessary for Britain to
be present in South-East Asia is no longer
valid, There was a theory that Britain’s
presence in India was necessary for the
stability of Central Asia and of South-East
Asia. Twenty years of Independence of this
country, the moving away and Britain from
this region has established that Britain’s Pre-
sence was not necessary for the stability of
this area. What matters today is not the
replacement of Britain’s naval power in this
area but sufficient support to these countries
to build up their economies in which their
independence can have a real meaning to
the overwhelming population of these
countries. It is not going to be met by
force of arms but by our policy to develop
sufficient resources to resist aggression from
outside.

1.

The hon. Memb d us y y
saying that we are suffering from an inferio-
rity complex towards Great Britain. I could
not have thought of a better example to
quote his own inferiority complex towards
United Kingdom to build in South-East
Asia, in 1969. a naval power. What we
need to build is the economies of these
countries to be able to resist aggression and
not to plant a few ships here and there tq
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be able to say that we also have a presence.
Of course, we have a presence in Indian
Ocean and we are vitally interested in the
preservation of peace in Indian Ocean  But
that is to be preserved by the national effort
at home in developing countries and not by
putting a few ships here and there.

SHRI JYOTIRMOY BASU : But your
economic growth has been, more or less
lowest in Asia.

SHRI DINESH SINGH : You must
help us to increase that now. Many hon.
Members referred to Pakistan, The hon,
Member, Mr. Swell, said that there was
nothing about sending our good wishes to
the people of Pakistan. Only the other day,
in this House, I made a statement, I have
it here. If you wish, I shall have it sent
to Mr. Swell. I had said very clearly, in
unmistakable terms, that there has been in
Pakistan widespread expression of democratic
urges and the people of Pakistan have been
demanding changes in the political system
which would result in greater popular
participation in the Government of the
country. I had also said that with the
people of Pakistan we have ties of history
and culture and that we are close neighbours
that we are naturally interested in stability,
peace and progress of Pakistan and that we
wish Pakistani people well.

Now, some hon. Members feel that,
because as a Government, because of the
limitations placed on us to function in a
certain responsible manner, because we are
unable to come and say many things, we do
not know or feel about them. That is
totally wrong. The hon, Member Mr. Sondhi
mentioned to me to propound many theories,
I could do so sometime, pesrhaps, when we
are alone, if he promises not to divulge
them outside. But as the Minister of
External Affairs of this country, it is not
possible for me to lay down, in this House,
the grand design that we wish to follow.
These are concepts of not only last century
but of many centuries ago. What matters
is not hot words exchanged here but the
concrete action that is taken. And itis
concrete action we have taken that has
placed us in a position of importance in the
comity of nations. Therefore, I woul beg
of the hon, members to find something new
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to say about Government if they have to,
but not go on......

SHRI SWELL : I said some thing new
about the possibility of 20 millions of
people from East Pakistan coming over to
this country irrespective of religion. Have
you thought about it ?

SHRI DINESH SINGH : My difficulty
is this. The hon. Member has mentioned
something and he has felt that perhaps we
are not conscious of it. But if we are
conscious of it, if we are doing something,
would the hon. Member himself say that
I am In a position te say something about
it.

SHRI SWELL : You are thinking about
it. That is allright.

SHRI INDRAJIT GUPTA : Does the
grand design of yours include at least allow-
ing the sikhs to leave the Commonwealth if
they want to ?  If you do not want to leave,
allow the sikhs to leave.

SHRI DINESH SINGH : Such grand
designs can be discussed in a lighter mood
in the C:ntral Hall.

SHRI M. L. SONDHI : They are our
citizens.  The contribution of the sikhs to
the national movement has second to
none.

SHRI DNESH SINGH : Please have
patience. We shall discuss that also when
the time comes.

Much has been said about Soviet arms
supply to Pakistan. I thought that, on a
number of occassions, we had made it quite
clear that we had spoken to the Government
of Soviet Union that the arms support that
they are giving to Pakistan beyond the
normal requirements of defence of Pakistan
could only create a mood in Pakistan which
could make them more intransigent, which
could creat more difficulties for us here. 1
think, we have made our point quite clear
to the Soviet Union. They are aware of
it,
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SHRI KANWAR LAL GUPTA : **

SHRI DINESH SINGH : I am answer-
able in this House to my actions and not
the actions of other Governments. If the
hon. Member would suggest that I take some
other action......

SARI SWELL :
can.

Yes; on this points we

SHRI DINESH SINGH : When the
hon. Member suggests not in my time but
in his time or writes to me, I shall be very
glad to go into that.

May I say that we have been rather con-
cerned about the arms position in Pakistan.
The House is aware that, in Tashkent, when
Pakistan dcclared that it would adopt an
attitude of peacful settlement of our differe-
nces, we had accepted that Pakistan had
finally come to realise that use of arms
would not produce any results for them,
that they could not force a decision on us
by use of arms and that it would be their
desire now to normalise relations and engage
in a peaceful dialogue in which we could try
to find solutions to some of the differences.
But, unfortunately, this has not bsen done
by Pakistan. Despite the Tashkent Dec-
laration, they have not attempted to norma-
lise the relations in which it would have
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internal changes are taking place there which
are of tremendous interest to the world out-
side.

The Red Guard movement, the so-called
Great Cultural Revolution and the struggle
for power and succession have dnow culmi-
nated in the holding of the 9th Party Con-
gress. We must await the news which will
trickle down and will have to be pieced to-
gether to make our assessments.

However, our policy towards China is
based on certain fundamental principles
which have to be applied to situations as
they arise and as they affect our national
interests and the interest of peace in this
region.

Our policy is based on friendship and
cooperation. We do not wish to interfere
in the internal affairs of others.

We are for rapid changes. China is
for changes too. But she wants changes
by violent methods.  She does not exercise
the restraint of not interfering in the inter-
nal affairs of other countries.  She believes
in a perpetual revolution and is committed
to exporting such movements to other coun-
tries.

Here is the difference. Development
and progress by peaceful mesthods or by
violent methods, interference or non-inter-
ference wllling co-operation or compulsion
and regi

ion.

been possible for us to ina

ful dialogue. It is our hope that the Pakis-
tan Government will realise that it is not
possible for them to force a settlement on
us by use of arms and that they will, sooner
rather than later, agree to discuss our diffe-
rences in a peaceful manner, so that we can
come to their solutions. And I can assure
you and the House through you that it will
be our sincere effort to find the solutions
with Pakistan to problems that have
worried us all these years,

Much has been said about China and
also that there was perhaps some change of
policy or there wzre differences ; all sorts of
insinuations were made, Therefore, I would
like to take a little time of the House in
saying a few words about China. Today
all eyes are focussed on Chjna. Big

We are convinced that the people not
only in our couatry but in all other countries
are with us. In our own country we are
moving forward, psrhaps to slowly at times.
But in China revolution after revolution has
become necessary to compel people to the
dictates of the governing group. Party
cadres have yielded to military organisations.
And yet, uncertainty surrounds the future
of their methods.

We have no enmity with the people of
China. We wish them well. We also do
not wish to interfere in China’s internal
affairs. But where China violates the recog-
nised norms of international behaviour and
and threatens our security or when China
attempts subversion in our country, we must
be ready to mset them.

*Not recorded as ordered by the Chair, vide col. 213.
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China’s recent attempts to prepare some
of our misguided elements for subversion in
the country such as the group of hostile
Nagas that went to China for training, have
been effectively met by us.

The policies of China will have to
change one day. China is sajling against
the winds of friendship and co-operation
blowing all over the world. We cannot say
when this will happen, but we can say
that when it does happen we shall not be
found wanting in responding to it adequately.

We believe that even the present rulers
of China cannot ignore the feelings for
national independce specially among the
newly independent countries of Asia and
Africa. There attempts to itnerfere in the
interenal affairs of some countries have
met with stiff opposition and rebuff.

We do not wish to adopt Chinese me-
thods even in dealing with China. We have
a long frontier with China. We would like
to reduce tension along this frontier. But
it cannot be at the cost of our national
honour, prestige and integrity.

SHRI SWELL : Are you prepared to
trade with China ?

SHRI DINESH SINGH : We would wish
a peaceful solution of any difference with
any country and are prepared to discuss any
matter with China, including trade the hon.
Member m:ntioned. But we must be equally
prepared to defend our borders. Large
Chinese forces are poised against us along
the entire length of the forntier and
we must be willing to bear the burden of
having adequate military preparendeness to
meet them.

China is also developing nuclear capa-
bility. Her aggressiveness constitutes a
threat to all countries along her borders.
We cannot ignore this threat and it will be
our endeavour to take necessary steps in the
field of defence and foreign affairs to meet
these challenges. In dealing with China
it is necessary for us not to get involved in
small irritations or verbal duels, but should
maintain our unity and strength to act, not
when and where the Chinese would wish us
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to, but at our time and the place of

choosing.
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Many hon. Members have raised the
question of Sino Soviet clash. Some of them
have also accused us for not having taken
a forthright position. I am sorry that there
has been some kind of doubt in the minds of
hon. Members that we have been dellibera-
tely silent on this matter. 1 do not think
that is at all our position. Our position
is very well-known.

As the House is aware, the Sino-Soviet
border has been the scene of thousands of
violations during the last few
years, On March 2nd, Soviet and Chinese
troops clashed over the Demaski island in
the Usuri river. Another clash occurred
in the same area on the 15th of March,
Judging by our own experience with China,
we are not surprised that the Chinese
Government is adopting similar postures
towards the Soviet Union, the tactis of pro-
voking border incidents in order to reopen
the whole boundary question ; and these
are familiar to us. Our position is quite
clear, We are nor in favour of altering
historically-established  borders. Should
some grave diffcrences arise, they should be
settled peacefully by bilateral discussions.
We are against the use of force to change
positions unilaterally.

We welcome the lafest offer of the
Soviet Government to the people’s Republic
of China to solve this parlicular disput
through peaceful negotiations. Against this
background we support the Soviet stand for
upholding respect for historically formed
frontiers and for the non-use of force for

**Not recorded as ordered by

the Chair, vide col. 213



289 D.G. (Min. of CHAITRA 18,
settling bilateral questions. We had made
similar offers to China in respect of incid-
ents at Nathu La and Cho La in September
and October, 1967. But, unfortunately,
the Chinese Government did not make any
positive response.

Hon. Members have raised questions
about Tibet. They have given the impres-
sion that Tibet was ours to give or to keep.
The situation is entirely different. May I
rcmained hon. Members. that Tibet was
comsidered a part of China by Britan as
well as the United States before India
became independent ? We inherited a situa-
tion which we accepted ...

SHRI M. L. SONDHI : He is mislead-
ing the House. The question of defacto
indepedence wasthere. Otherwise how can
conflict arise ? It is not registered there.
How can you communicate anything ?

SHRI DINESH SINGH : If my hon.
friend wants to discuss the question of
de-facto and de-jure recognition, I shall be
very glad to discuss it with him. The facts
cannot be changed. Some Hon. Members
wanted to put the blame on the Government
of India saying that that we gave away
Tibet, I had clearly stated that it was
never ours to give away or not 1o glve way.
It was a situation which we have intherited
at the time of indepence. And, if the hon.
Member would allow me to proceed, perhaps
he will understand the whole thing.
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We inherited a situation which we accep-
ted. We had however hoped, as early as
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early as 1950, that China would respect the
autonomy of Tibet and that the people of
Tibet will be able to lead their lives free from
outside interference. It was our hope that the
Government of China would settle the Tibe-
tian question peacefully. However, our
hopes were belied. The Chinese sent their
troops into Tibet. A Seventeen-point agree-
ment was entered into between the Dalai-
Lama and the Chinese Government in May,
1951, according to which the Tibetan region
of China was assured internal autonomy. As
the years went by, the Chinese Government
committed large-scale repression and atroci-
ties on the defenceless and peace-loving
people of Tibet. They desecrated the
monasteries and suppressed human rights.
The Dalai Lama and thousands of Tibetans
have taken refuge in India and we gave them
asylum. It is a matter of some satisfaction to
us that India has dome for more for the
rehabilitation of Tibetan refugees who had to
leave their homes and come away thep any
other country in the world. We have also
supported the resolution against suppression
of human rights inside the United Nations.
However, we are disappointed that not many
other countries have even done so. We had
hoped that some countries would sponsor
this item lart year, but none came forward.

Our policy is quite clear. We are against
suppression of human rights any where in

the world. We shall, therefore, consider

taking up this question in the United Nat-

jons. So for as the question of supporting

Tibet's right to {ndependence is concerned...
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So for as the question of supporting
Tibet’s right to independence is concerned,
it would not be proper for us to encourage
this from our soil because it would amount
to interference in the internal affairs of anot-
her country....(Interruptions).
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SARI M. L. SONDHI : In the case of
other countries it is not interference.

SHRI DINESH SINGH : Why don’t
you listen to the whole thing....(Interrup-
tions).

We are against such interference, all-
though China has been interfering in our
fnternal affairs. There is no reason why we
should copy their method. We are for the
preservation of the rights of the Tibetan
people and as 1 said, we shall be very glad
to support any move in this direction either
in the United Nations or elsewhere.

Now, various questions have been raised
about Vietnam, Laos...

SHRI P. VENKATASUBBAIAH :
(Nandyal) The Hon. Foreign Minister
has told this House that we are treating this
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SARI J. B. KRIPALANI (Guna) : May
I know what became of Simla agreement in
1914 ? India had certain rights in Tibet.
‘What happened to those rights ? Why was
suzerainty turned into sovereignty ? We
called Shri Dalai Lama as a ruler of an
independent State in the Asiatic Con-
ference....

AN HON. MEMBER : These are old

stories.

SHRI J. B. KRIPALANI: All these
questions are relevant to the issue and to
none of these any answer has been
given. In 1954 we had a Treaty
in which we did not even see that the tradi-
tional Mac Mohan line was respected. Even
that we did not do. Did we give up the
rights that we had acquired, in favour of
Tibet or in favour of China ? All these
ti have got to be answered.

Tibetan issue as an issue of h rights
and we have been supporting this along with
other nations in the United Natjons. With
regard to the violation of the autonomy of
Tibet, he said that it is an internal matter.
I want to kaow from the Hon. Foreign
Minister how could it be an internal matter
when the autonomy of Tibet has been guaran-
teed by China. Whereas we are given to
understand that its autanomy will be preser-
ved, it has bzen violated. So, how can the
Foreign Minister reconcile when he says
that the issue of Tibet will be an internal
affair.

SHRI DINESH SINGH : The Hon.
Member has raised a very pertinent point
and I am glad that I have this opportunity
to clarify the point. Autonomy of Tibet
was guaranted to the Tibetan people by
China, not to India. Therefore, it is for
the Tibetan people to take up this matter.

SHRI M. L. SONDHI : He is mislea-
ding the House.

SHRI DINESH SINGH ; We can only
support them in this ‘matter. I have said it
quite clearly.

Various matters have been raised, for
fnstance, Vietnam, Laos and Combodia. I
would have liked very much to go into
these in some detail and explain them. If
Shri Vajpayee could give me some time from
his time.

q

SHRI DINESH SINGH : The points
raised by Acharya Kripalaniji, I recollect,
are the same points that he had raised even
earlier and they had been replied to in great
detail from the time of Pandit Jawaharlal
Nehru, If there was time, I wou'd have gone
into them now also.

SHRI J. B. KRIPALANI : Then, better
drop the subject.
SHRI DINESH SINGH :

am concerned, I have finished on
subject.

So for as 1
the

SHRI M. L. SONDHI : He can go for
a holiday, Sir.

SHRI DINESH SINGH: Now, Sir,
there are certain very important matters
about which T would like to say a few words
even when the time is short.

There is the question is our relations
with countries of South-East Asia and I have
mentioned about the efforts that we are
making in strengthening our relati
on the economic field which will bring these
countries very much closer together. In
this connection, may I remind the House
that I had informed the House earlier that at
the end of last year we had succeeded in
establishing a Council of Ministers for
economic development of Asia. A beginn-
ing has been made by ecvolving an Asian
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identity on matters of economic affairs and
development, which I hope will strengthen
and will enable the countries of Asia to get
together and to work out their future with-
out interference from outside,

The House has been naturally very much
concerned about the situation in Viet Nam.
The position has been explained to the
House that talks are taking place in Parls
and that we might await the results of these
talks. May I say that what the matter of
great satisfaction to us is that along with the
political settlement there is also now a pos-
sibility of evolving a programme of develop-
ment in Viet Nam, which alone to our mind
will strengthen their independence. Neither
the presence of foreign troops nor any kind of
defence arrangement can strengthen any part
of Asia ; the countries of Asia can be
strengthened only by economic development.

In this connection, the point was made
that we should rush into a military alliance
with the countries in South-East Asia. This
is totally unacceptable to the Government
and we feel that the real strength will come
only through economic association and
through economic development in respective
countries, which alone will create the power
of resistance to foreign aggression ; rushing
into a military alliance will create a false
and unreal sense of security and may lead
to inactivity also. (Interruptions)

I have no time for interruptions. I would
now like to refer to West Asia. The House
is aware of the conflict in West Asia and we
are hoping that a solution will be possible
on the lines of Security Council’s Resolution
—242 of the 22 November 67. The re-
presentatives of four permanent members of
the Security Council have been meeting in
New York and it is our hope that some
arrangements would emzrge which could be
further discussed and a solution found out.

So far as we are concerned, there are
two things which are very clear in our
minds. One is that the fruits of aggression
cannot be permitted to be retained by any
country. At the same time, Israel as an
independent country has the right to exist.
Many hon. Members tried to indicate that
we are hostile to Israel. That is totally
wrong. We are not hostile (0 Israel. We
recognise Israel as an iodependent country
and we have dealings with Israel as an
fndependent country. But we have mnot
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thought it nec y to strength our
bilateral relations because of the pecularlty
of circumstances in West Asia and our
sympathy with the Arabs on this issue.

SHRI M. L. SONDHI : This is a funda-
mental point, Sir, if they want to play the
role of a mediator on both the sides.

SHRI DINESH SINGH : Every point
is fundamental, but Shri Vajpayee is press-
ing for his time, What can I do ?

SHRI S. K. TAPURIAH (Pali) : He
might continue tomorrow.

SHRI DINESH SINGH: I should,
therefore, like to make it clear that we
have no animosity towards Israel. At the
same time, our sympathy is with the Arab
countries, because we feel that they have
been wronged. We have given every possible
support to them in their struggle to streng-
then their countries and preserve their
national interests,

There is the question of not breaking
with the C Ith. An impressi
has been given that the Commonwealth
belongs to Britain and we are just a member
of it to lend support to the UK. Nothing
could be further removed from the truth
than this thought. The hon, member would
turn his mind back and think of the emer-
gence of the new Commonwealth after the
independence of the countries which were
formerly colonies of the UK. This was an
association, of free nations, a multinational
multi-racial association, and we felt that
such an association would bring benefit to
the different member countries which were
trying to build up their independence. There
is nothing sacr sanct about the Common-
wealth. The moment we feel that it is not
in our national interest to stay on in the
Commonwealth, we shall not hesitate to
come out.

But the point the hon. member is missing
is that it is not India which is weakening
the Commonwealth ; it is the action of the
UK which is weakening the Commonwealth
today. Because of the UK's own effort to
look European, to move from the Common-
we ilth association towards a  European
association, they have bzen weakening it,
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It is not we who are in anyway doing that.
We shall continue to be there.

SHRI RABI RAY (Puri): We are
humiliated.

SHRI DINESH SINGH : As I mention-
ed, there are certain groups of people who
are in favour of liquidation. We are not
in favour of liquidation (Interruptions).
We are in favour of a useful association
(Interruptions). Therefore, it will be our
effort to try to work in the Common-
wealth so long as it is compatible with our
interests and our principles ; when it is not,
hon. members will not have to remind me
to come out of it,

Sardar Amar Singh Saigal had raised the
question of the Sikh community in UK.
With your permission, I would like to make
a brief statement.

I should like to make it clear that we
uphold the right of the Sikhs to maintain
their religious practices according to their
faith. I find the Wolverhampton Corporation
is now the only local body in the UK which
refused to allow Sikh bus conductors and
drivers to wear turbans on duty. All other
transport undertakings have agreed to allow
Sikhs in their employment to wear turbans
and keep beards. The British Government has
also permitted them to do so while serving
in their armed forces.

Our High Commission in London as
well as the local Sikh leaders have taken up
this matter of the Wolverhampton Corpora-
tion with the concerned officials of the
Transport Workers’ Union. The High Com-
missioner personally visited Wolverhampton.
This matter was also raised by our High
Commission with the British Government,
and the Minister concernea wrote to the
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management of the West Midland Regional
Transport Authority. It will have an
executive committee which is yet to start
functioning. The British Government are in
touch with this Authority. They are hop-
ing to get the ban romoved.

A delegation of representatives of the
Akali Dal and the Gurudwara Prabhandhak
Commiittee called on the British High Com-
missioner on 6th April, 1969. Officials of
the British High Commission had explained
to the delegation the effort that the
British Government were making in this
regard, and appealed to the delegation to
request Mr. Jolly not to carry out his
threat of self-immolation.  According to
the High Commissioner, the delegation
appreciated the High Commission’s appeal
for avoiding extreme and rash acts which
would only serve to inflame feelings making
the solution more difficult. The delegation
it is said, agreed to write to Shri Jolly
about this matter.

The High Commissioner stressed the

need to give more time to the British
Government for resolving this issue. While
it is the responsibility of the British

Government to sce that people in UK.
are permitted to practice their religion with-
out let or hindrance, it is our hope that
this matter will be resolved without further
delay.

A delegation of Gurdwara Prabhandhak
Committee met our Deputy Minister in the
Ministry of External Affairs this morning.
The Deputy Minister assured them that the
Government of India fully sympathise with
the feelings of the Sikh comumunity in this
matter and will continue to pursue this
matter with the U K. Government.

DR. RANEN SEN: What about
gnition of G.D.R. ?

Cooporation recc d T ideration
of the decision. The Corporotion has,
however, remained adamant. We have
informed the British High Commission here
that we feel action should be taken as
speedily as possible to remove the ban.

Bus transport in England was nationalised
very recently (Ist April 1969) and Regional

Transport Authorities have coms into
existence en that date. The Wolverhampton
transport system will come under the

SHRI INDRAJIT GUPTA: Send a
Sikh in place of Mr. Dhavan as High
Commissioner to London.

SHRI DINESH SINGH : Some hon.
mesmbers raised the qusstion of recognition
of the German Democratic Republic. The
House is aware of our growing trade rela-
tions with the G:rman Damocratic Republic
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and we are very happy that our trade and
commercial relations have now reached a
stage when we feel it will be in our interest
to establish an office on the German Demo-
cratic Republic an office which will be
able to...... .
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The House is aware that we have In
this country a representative of the German
Democratic Republic as their trade repre-
sentative. It is our intention to establish
at a similar level a trade representation in
the German Democratic Republic. (Inter-
ruptions). Everybody is conditioned to
his own reactions. If one is afraid, one
thinks that others are also afraid.

Sir, almost a quarter of a century has
gone by since the end of the Second World
War, The arrangements made uader the
shadow of events imm:diately following the
global conflict are no longer valid. Defence
arrangements, power blocks, ideological
associations have all undergone transfor-
mation. OId rigiditles are gone. New
patterns are emsrging. Ideologies have not
been able to submerge national interests.
Narrow economic considerations have not
given way to wider cooperation.

We are conscious of these charges, for
they affect us constantlly,. We prepare
ourselves to meet new situations as they
arise, We cannot remiia  hide-bound.
Ours must be a pragmatic approach taking
into consideration our national interests
and the interests of the world community as
a whole.

It is against this background that the
House has to assess our policies and
achievéments,

MR. DEPUTY-SPEAKER : I shall
put all the cut motions to the vote of the
House.
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The cut motions were put and
negatived

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That the respective sums not ex-
ceeding the amounts shown in the
fourth column of the order paper, be
granted to the President, to complete
the sums necessary to defray the
charges that will come in course of
payment during the year ending the
31st day of March, 1970, in respect
of heads of demads entered in the
second column  thereof against
Demands Nos. 12 and 13 relating to
the Ministry of External Affairs and
other Revenue Expenditure of the
Ministry of External Affairs.”

The motion was adopted

[The Motions for Demands for
Grants which were adopted by the Lok
Sabha, are reproduced below—Ed.]

DEMAND No. 12—EXTERNAL AFFAIRS

“That a sum not exceeding Rs.
19,54,73,000/- be granted to the
President to complete the sum neces-
sary to defray the charges which
will come in course of payment dur-
ing the year ending the 3lst day of
March, 1970, in respect of ‘External
Affairs’.”

DeMAND No. 13—OTHER REVENUB
EXPENDITURE OF THE MINISTRY
OF EXTERNAL AFFAIRS

“That a sum not exceeding Rs.
20,86,07.000/- be granted to the
President to complete the sum neces-
sary to defray the charges which will
come in course of payment during the
year ending the 31st day of March,
1970, in respect of ‘Other Revenue
Expeaditure of the Ministry of Exter-
nal Affairs’.”



